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RAILWAY CONVENTION COM-
MITTEE
NiNTH REPORT
SHRI B. S. MURTHY (Arnalapu-

ram) I beg to present the Ninth Re-
port of the Railway Convention Com-
mittee on Social Burdens on lndian
Railways

12.05 hrs.
ELECTION TO COMMITTELS

(1) NATIONAL SHIUPING BoARD

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H M TRIVEDI):
Sir, with your permission, on behalf
of Dr G S Dhillon, I beg to move.

“That 1n pursuance of sul-section
(2) (a) of Section 4 of the Me:chant
Shipping Act, 1958, the Members of
tmie House do proceed to elect, in
such manner as the Speaker may
direct, four members frora among
themselves, {0 be members of the
National Shipping Board with effect
from the date 1t is reconstituted.”

MR. SPEAKER: The question 1s:

“That in pursuance of sub section
(2) (a) of Section 4 of the Merchant
Shipping Act, 1858, the Members of
this House do proceed to eiect 1n
such manner as the Speaker may
direct, four Members from among
themselves, to be members of the
National Shipping Board with effect
from the date it is reconstituted.”

The motion was adopted.

PAUSA 16, 1897 (SAKA)

President’s Atltress 122

EMPLOYEES' STATE INSURANCE CORPO-
RATION

THE MINISTERF OF LABOUR
(SHRI RAGHUNATHA REDDY): Sir,
I beg to move:

‘That in pursuance of seclion 4(i)
oi the Employees’ State Insurance
Act, 1948, read with rule 2A of the
Employees’ Stale Insurance (Central)
Rules, 1950, the Members of this
House do proceed to elect, in such
manner as the Speaker may direct,
two Members from among them-
selves to serve ag members of the
Employees’ State Insurance <Cor-

MR SPEAKER The guestion 15:

“That 1n pursuance of gection 4(1)-
of the Employees’ State Insurance
Act, 1948, read with rule 2A of the
Employees’ Siate Insurance (Cent-
ral) Rules, 1950, the Membwms of this
House do proceed to elect, in such
manner as the Speaker maiv direct,
two Members from among themsel-
ves o gserve as members of the Emp-
Iuyees' State Insuranze Corporation ”
poration.”

The motion was adopted.

——

12.068 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—contd.

MR SPEAKER. The House will
now take up further consideration of
the following motion moved by Shri
Dinesh Chandra Goswamu and second-
ed by Shri Shankar Dayal Singh on
the 8th Januyary, 1976, namely:

“That an Address be presented to
the President in the following
terms: —

‘That the Members of Lok Sabha
mssembled m this Session are
deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to
both Houses of Parliament
assembled together on the
5th January, 1976."

Shri K. Lakkappa will continue his
speech, He hag taken 9 minutes 28
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seconds; the balance left is 4 minutes
35 geconds. 1 will request him to
finish his speech within this time.

SHRI L. LAKKAPPA (Tumkur):
Mr. Speaker, yesterday I wag Te-
ferring to the process of the declara-
tion of Emergency and saying that the
leadership of this country has taken
the country from political freedom to
economic freedom.

MR. SPEAKER: 1 am sorry. [
think he took two minutes gnly yes-
terday. So he can continue.

SHRI K. LAKKAPPA: The other
side was commenting on the declara-
tion of the emergency. Sometimes
they agreed with it; sometimes they
said that it wag unconstitutional
This is not an e¢xperiment made by
the Prime Minister of this country
against the Constitution, but she has
exercised the powers available within
the ambit of the Constitution under
art. 352. So I think my friends are
wrong in saying that the emergency
has been declared against the Conati-
iution and against the interest of the
netion. This is precisely “what is
indicateg in art. 352. Under this
article, the President is empowered,
whenever there ig a danger to tha
sovereignty of the country, or a
threat of sabotage or a threat to exier~
nal or internal -ecuritv of the coun-
try. whenever s situation is devclop-
ing which constitutes g threat to owt
democracy und sovereignty. to pro-
claim an emordency.  What is the
Opposition's grievance? From the be-
ginning of our freedom till today,
they have been opposing certain poli-
" cies and programmes of the Goverrn~
ment which are of a socialist charac-
ter, Some people eroded and also
obstructed the path of social revolu-
tion in this country, a revolution in
the history of Indian politics for which
the Prime Minister is responsible.
"This js the only grievance against the
Prime Minister of India on the part
of these people who have been en-
joying the privileges that freedom

gave them to accumulate wealth, in-
dulge in hoarding snd black-market-
ing and also enter into smuggling
activities, These are the orivileges
the princes and the Maharajas were
enjoying after getting freedom.

Freedom is for the péople of this
country. That iz why the Prime
Minister of India is justified in not
only having an cmergency proclaimed
byt also in exercising her mind to see
that gtructural changes are introduced
in the Constitution slong with reform
of election process and machinery so
ag to bring about prosperity and eco-
nomic integrity in the country. This
is the first time in the historv of
India that Prime Minister Indira
Gandhj has taken this country to eco-
nomic prosperity. The system ‘hat
has been applied, the mechanism that
has been applied, has been welcomed
by the entire country.

Actually it i uot an emergency
that has been declared but a process
of economic freedom has been started
with the launching of the 20 point
programme. This is one of the im-
portant aspects 1o fulfil the aspirations
of the people of India. The Consti-
tution has hitherto been static, but
now she has converted it into a living
instrument. It has become & fiving
instrument to reflect the aspirations
of the dum millions of the country.
There are subversive activities coupl-
led with internationa] conspiracy.
Foreign agencies work in this country
to sabotage freedom ang the rights of
the dumb milliong of the peaple
Thev had mutilated freedom in  the
name of freedom. Freedom according
to them means exploitation of the
dumb millions and using the Constilu-
tion to sabotage democracy, secuiarism
and socialism. Using the name cf
freedom they enter Parliament and
the legislatures through the mecha-
nism of elections. We have to see
whether the election process is reflect-
ing the real views nf the people, the
dumb millions. This is the 'question
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that wes answered by the emergency
declared by Shrimati Indira Gandhu.
She ig bringing in real socialism and
real democracy in this country.
Rightists vested interests and their
agents, extreme leftists al]l indulge in
violence and terrorism. Those were
the events which the President had
described in his address. After the
declaration of the emergency, there i»
discipline in every walk of life. But
even after the declaration of the
emergency, reactionaries and vested
interests have infiltrated into various
organisations including the govern-
ment machinery and that iz whyv the
Prime Minister savg that the country
cannot be complacent. Unless the
economic programme anhounced 1s
implementeq with a measure of disci-
pline and the invoivement of the
people is there in ils implementation,
other people will toke advantage. 1
have seen fascist forces and their
organisations also welcoming the =co-
nomic programme znd the declaration
of the emergency. That is why our
leadership is warning people not to
be complacent over the situation; they
must watch the situation carefully and
guard against infiltration of the 2d-
ministrative machinery by subversive
forces. In my own State fascist orza-
nisations and their agents are very
active and are trying to create an
atmosphere of unrest. In colleges and
in cities they want to do so; they
infiltrateq into hureaucracy. That is
why the economic programme has to
be implementeq and disciplinary ac-
tion has to be taken against those who
try to put impediments and the
bureaucracy has 1o be disciplined.
Unless bureaucracy is controlled and
guideq by popularly elected statutorv
committees with pnwer to supervise
the imnlementation of the 20 point
economic programme, they try to
sahotage the economic programme 1In
one breath they accept the economic
programme: in snother they indulge
in a whispering campaign in Karna-
taka and they publish literature.
Every day I am receiving literature
containing lies; they want to create
an atmosphere of terror and violence.

(M)

And even in spite of these things,
action has not been seriously taken so
far, Therefore, the leadership ghould
see to it that disciplinary action is
taken against this system, that is the
bureaucratic system that is operating,
which is not conducive to the country.
That is why I and the Members on
this side have suggested in various
ways for bringing in  structyral
changes in certain Articles of the
Constitution including Article 311.

Sir, in the name of regional organi-
sation, they are taking advantage of
the situation. In the name of regional
organisation, Shiv Sena is taking ad-
vantage of the situation. Terrorism
has been let lose in the name of Shiv
Sena in Maharashtra. In the name of
regional organisalion, Kannada Chelu-
valigars are taking advantage of the
situation in Karnataka. If you exa-
mine and investigate into their ante-
cedents, you will know how much
terror they have created, how murh
violence they have created, in Maha-
rashtra ang Karnataka, Such are the
fascist organisations which are still
raising their heads and they are tak-
ing advantage of the emergency. They
are working against the democratic
system and they are sabotaging what
is called the social structure of the
system and also standing in the woy
of implementatdon of the economic
programme. Therefore, the leader-
ship should, see that these regional
fascist organisations are dealt with
severely. Those fascist prganisations
are more responsible for sabotaging
our economic programmes. In the
end, T would again like to suggest
that gtructural ~hanges in the Consti-
tution are very necessary including the
change of Article 811. These organi-
sations which are sabotaging our 20-
point economic programme should be
put down immediately and by taking
very stringent action.

SHRI P. K. DEO (Kalahandi):
Mr. Speaker, Sir, the President in his
speech has highlighted two thinge,
that is, the declaration of emergency



127 President’s Address (M) JANUARY 8, 1878 President’s Address (M) 128

{Shri P. K. Deo]

on the 25th June, 1075 and is on the
20-point economic programme an-
nounced on 14th July, 1875 which
according to him have a dramatic
effect on the health of the nation.
Sir, I will deal with the emergency
afterwards. But coming to the econo-
mic programme I was gne of the first
persons who welcomed it and trans-
lated 1t in the vernacular, printed the
same in thousands of copies and dis-
tributed them in my own constituency
‘because my constituency happens to
be a rural constituency and I definitely
know that the people in my constitu-
ency will be greatly benefited if this
economic programme ig implemented
in the true sense. In my constituency
there has been a glaring economic
disparity between the rural rich and
the rural poor and it 15 my sincero
hope that the rural poor will be
greatly benefited if this programme 1s
properly implemented. We all know
how these poor people have been de-
prived of their Jand by the rich land-
lords by dubious methods Under vne
pretext or the other the lands of the
Poor people have been taken away by
the Jandlords. These poor people
have been subjected to great hardship
to by the usurious money-lenders snd
the Mahajans. They do not hesitate
even to charge 50 per cent interest
for the small loan given by them,
whether it is in the shape of paddy
or in the shape of money. Last year
because of the drought, they dig not
hesitate to charge 75 per cent inte-
rest against mortgage of gold, I gin-
cerely feel that this 20-poinf economie
programme will go q long way to
ameliorate the condition of the poor
in my constituency

Coming to land reforms, there has
been constant tension. It may be a
legacy of the past but it still conti-
nues. Even though there is no Naxa-
lite or leftist movement in my cons-
tituency, at least one or two heads of
rich landlords roll every year. I, who
have got all along tremendous support,

love and affection from the poorer
sectiong of the people from 1952 on-
wards, cannot but support this econc-
mic programme, if the intention of the
government is to implement it in the
correct way.

1 welcome the action taken against
hoarders, tax evaders ang smug-
glers. I congratulate the government
on their having unearthed Rs. 1500
crores of black money, but I feel they
have hardly touched the fringe of the
problem. It is only the tip of the
Iceberg. It you go through the
Wanchoo Commttee report, you will
see the underworld economy, where
there has been a parallel black money
economy to a great magnitude. I
urge on the government to take strong
action to completely eradicate this
evil. I am glad 1t will bring an an-
nual revenue of Rs. 250 crores to the
public exchequer. I sybmit that this
entire revenue zhould be earmarked
for irrigation and hig power projects.
There should be no complacency so
far as irrigation and power generation
programmes are concerned.  Even
though there has heen a bumper crop
thig year, still there are various poe-
kets in the couniry which have been
chronically affected by drought and
famine. My constituency happens to
be one like that. Within the oeriod
of the last 10 years, Kalahandi has
witnesseq two worst famines of the
century. The Prime Minister has also
visited this area and seen for herself
the conditions prevailing there. The
only answer to this acute famine and
chronic drought is the Upper Indravati
project. I am glad the Government of
India, by using their good offices, have
brought about an agreement among
the contesting States about the alloca-
tion of Godavari waters. Out of the
200 TMC allocated to Orissa, if 91
TMC ijs earmarked for the Upper
Indravati project, we will be able to
jrrigate about 5 lukh acres of this
chronically drought-affected lang im
my constituency and generate hydro-
power to the extent of 600 MW. Very
near to this area, the Geological Sur-
vey of India hag recently established
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the occurrence of 10,500 million tonnes
of high grade bauxite ore, which is
the second largest 1n the word and
the largest deposit in this country.
The agluminium complex for this elec-
tro-metallurgical industry woulg ve-
quire about 400 million kilowatts of
power which could be easily available
from this project.

Coming to the price, as there is a
bumper erop, I will be failing in my
duty if T do not inform the Housc that
the poor cultivators have to part with
their produce because the procurement
poicy is faulty. Even though the
President hag expressed a pious wish
that the peasanis will be given remu-
nerative price according to the pro-
curement price. T know for certam
that many of the poor peasanig had to
sell paddy to meet their various
requirements at a price much below
the procurement price.

Coming to the emergency, I will be
failing in my duty if I do not point
out and it is a fact that emergencv
has geared this nation to discipline
and a new awareness of duty has been
felt hv every individual. Byt, Sir, at
the same time, I would request that
this power should not be used as an
instrument{ of oppression and repres-
sion for the various political parties
and for those who sincerely differ
from the policies of the Government.
It pricks the conscienze of free living
citizens when they find that some of
the Opposition leaders gre behind bars
without any trial Neither ‘heir case
is justiciable nor they are told what
what their crime is. I would request
the Government to free them and if
they have committed any crime, they
should be tried. If they are found
guilty and are hanged for that, 1
would not be sorrv.

I am sorry to inform you that Shri
Jayaprakash Naravan was released
from the jail in a very precarious con-
dition and Ke ‘has to survive on arti.
fieial kidney. It is God's desire how
long he will survive, There is another
identical case, the former Chief Minis.

1846 LS—4

(M)

ter Shri Naba Krishna Choudhary had
to be released because he had part
paralysis inside the prison. The for-
mer Minister Shri Prahlad Mallik is
also suffering from some incurable
disease. On behalf of all those I urge
upon the Government to immedmtely
freq them.

Sir, I do not agree with my friend
Shri Indrajit Gupta who hag blindiy
supported 1l the actions of the Gu.-
ernment He may pcrmit a totalita-
rian regime hut wo cannot allow our
countrv to L o Gul 7 Archipelago o
to be a satellite of uny big power. He
has referred to Anpola and the Pre-
sident has mentioned regarding South
African arms intervention in Andola.
But this is a matter .f concern to all
of ug that all the hiz powers have
been sucked in rushing to fll up the
vacuum there whether they are the
volunteers from Cuba or the military
hardware from USSR or the mercina-
ries from western countries. It has
become a place for international in-
trigue and a theatre 1o experiment ail
the latest gadgets fur annihilation of
mankind. On behall of my party, 1
fully condemn this putside interfe-
rence. It should be lcft to the people
of Angola to decide their own future
and to have a government according
to thelr owp aspirations.

Sir, I now come tc the recent Paris
talks on international economie co-
operation. Some constructive dialogue
might have taken place there. But
there ig a very correct statement made
by Egypt's Ismail 3Sabre Abdullah
who said that no nation, no matter
how rich, can help any other country.
It means that if we want to improve
ourselves, we have tu raise our GNP.
We should lay stress on agricultpral
development. We should not only feed
ourselves, but should also provide
sufficient savings to face bad days.
Cheap credit technical help, remune-
rative priceg for farm produce against
higher costs of fertilizers and other
inputs, assured tenurc as also econo-
mic holdings are the factors which go-
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a long way towards agricultural deve-
lopment. I do not opposc the laad
ceiling; but it chould he fixed once for
all. The tenant should know where he
stands so that he can put in all his
efforts to have the maximum trom his
land. W must also limit our popu-
lation growth. There Jias been an
anxious race going on between de-
mography and development. Unless
we restrict the production of children,
it would not be possible to give even
two square meals a dav to the present
generation. I must alsn urge thet we
reform our education, so as to pro-
duce more of technicians and mecha-
nics, instead of more of lawyers and
arts graduates. Some radical steps
have to be taken for thiz purpose.

Lastly, I request that all impetus
and incentives should be given tc the
Jocal entreprensurs. Ag Rajaji has
been telling ys all these years wnen
we were in the Swatantra Party, the
creative genius of our local entrepre-
neurs has to be fully developed for
ensuring morg production. Unless we
produce more, we cannol survive
Since our technitians get a better deal
outside, there has boen a bruin diamn
from India to foreign countrirs So,
1 sav that unless our gross national
product increases there is mo meamng
in this 20-Point Programme

Before I conclude, I want an assu-
rance from the Government because
i® the Address, I ind that no men-
tion has becn aboyt the widesp ead
speculation on making drastic changes
in the basic struciure of the Consti-
tution. I also want an assurance ihat
the Supreme Court und the High
Courts would not be deprived of
their power to interpret the constitu-
tion and the other laws and to give
Telief to the cilizens under Article 32
or Article 226 of the Constitution
against the excesses of the Executive,
Sir, T want a categorical answer to
this query. 1 say this because some

time back, we learnt thet a full bench
was constituted in the Supreme Court
to review the Keshavananda Bharati
case, we do not know under what
circumstances that Bench had to be
dissolved. We want a definite as.u-
rance that the judiciary, which has
been independent so far, Will continne
to gafeguard the varioug rights of the
individuals guarantced under the
Constitution. At the same time, there
should be a provision in the Constitu-
tion also defining our duties towards
the country We clamour for rights,
but we do not care for the aduties
which we have to perform to safe-
guard the integrity and independence
of this country.

st T agta ¥ : (Y-
wE)  wemm o1,  wnezfa St F
g gy & w1 FT g
w1 gf-feafal 1 faeriws fear
2 artfvx ofrfegferr foaer
w197 37 71 frgy =12 7mr 4y, on
Faftz=w a7 902 7Y, fEr W
FAATTT H Ry T4 T T I g
73 % ofamewr & 937 gwr o F
FIT 71§ adfay Awmfr § aa
wgafam 2, vz 7 gfrsa N
qEAT AT AIAEAT FL O OQTAIETR
& & 7 TIwT 4T 3

AWq fEHT TR 97 g3Ear
WIFT AT ATF PRI Gq1 FAH S0
F A T At g7 97 Fry we-
feg g7eq Ay Fream & afq Wt
AT W7 G7A77 AT 91, ITT K @
AT R v AmAT TfETr andr
T 3a1a, 35 4 9F7 AvIEAT F1 ArE
HIT WATTT FY AEAT TF2 HEATE |

AWA, AFT  F AR T TA
art w1 fr g3 Avrfer 8
for o A7 T T & FE O Aww
T, I FET AT dde T
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% AT Ay gz et o ¥ oy
T AT 0§ ATT-AT7 TE710(——
& AT A @ el fag e
ATAYT  F--3w ¥ ayrdr A7 FIE
ASET ITFI G 1 7 1T 77 gA&Y Ht
€t qfewe 7 AT R E T AT var
9z & Q14T Wfad, 772 7 A8, femr
N7 AFLT T AL, aMATH 35, a1 §
AgEIT ", FAAT 7 AT ey Hp
IAT TURATT KT TET AIRAT ghET ey
F A FUTH AT TEY T WIRT F-
arir g 5 oa3a= T 7w s7 93
F1§ A1 V@ A, BT w7 o900 faar
T q1, FANT FT AT, TATIG F7
# zara, fez-faqr fea= #1 zare A7
g wre AT, WIS w7 gfas { aara
I ATRT—FAT T {17 39 AT F
77 ALY AV fF g7 Ao w1 9 A fm
f&a #qIT T AT FEA F 1 wWT 3
G 1 S B € 41 Qs S, O B 0 B
¥ fah qra mrafeqr 71 2 fas Ty
g ST Feged 9IAT g—wF afor-
F7 ate vE o) F =% AT 34 wEIW
A BT A- gy few gt &Y
T 7 afg vuandr - afFr 3w
#IL TR T I FA-TAME T
Z3ra, FAIAFIT A4 AW 97 w5 eqfad
TTE T, ¥T A WA, 37 a1 ) gfez
¥ 7Ry zu zf= o0 A gIe &
ATATET &1 T 7% faar o A
FATFFTATAIARTIN A ? Fgravfw
fE U 3 q3q0 2, FACR 030 Y
F, OTAT 7Er & Z9fAT FAT T ALY
AT IST ART 2 | WA FET T FAT
f& 7z 41 gar7 7T 7 FE7 91 OF
1T A FoAd, qfFT 3w F aw
F91 FOA? K IA HT FaTAT ATRAT
T g FF AT T HIA AT AT XA
HAT 7 gw wEw 9 & 47 {5 s@ad
& 70@) 3, warw AR O gEr @ R,
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IATRETS! WY AIATHTST § o1t @
a1, gty qget wgw st 5 A-
fawar 37 et av 1 fT WY wTAEAT
F AW 97 4z 3@ & 6 oF Far w9
wdl g & 7% 7 syw gafad qwar
Ai7 wreAar & sfea gt 77 o= A
I frIaragrond | & quar wgrar
Z fFny wfex aga & =meqmgE FvAr
FET FTHIAT 47 P 37 Ty gy F7
agr wfrest & 6 o7 &1 27 Wfer ¥
9T I®I TH | 98 qg7  9AH
I wEEE A SAWETT AU
Fusr ey ooy uy ¥ FF-fwior
afafa 1 w7 F7 F A7 Ay Wi
qUTF T qwy &7 &g q;w A
fFgr & m? a@ =v agF T
TH T w7 Ofew F e
WA T qrAY FT AT IFEA  TE 4T
A9 AT IT FTIATHZT &1 A7% 41
A1 A WY AE 41, fgar F1 AIE
qT a1 AfEAT F TTF FTTHIA ALAT
AT ST mAROET H 9@ FLAE gar
qfeq ) 7 37 %1 SET T FATAT IT AT
#frgr ww grar ¥ fmr & amgEe
aFedl F gfega ¥, T AMQT S
Wit 77 feed aoev 1 2iead ¥

g & "1g & ATHA ST AT F
TRz qgAT £ | ¥ g T ¥
s F AFA 9T FEIY A1y TE,
fota &1 =T w7 ST T AT AT
q<rT AT owrE w® AT AT AT T
fodt wzw fafamv aw a@mar, 99-
THRT T FY HIT T A qg49 AGT A
TETaT W17 FT i gl W FY
g7 fFaT wTg, FaTER T 7 £ U
fRar g W A F G & | WA
wrara FraATAT 2 7 QA T R
TN AT & WG G FA H Jq77 §
afeT g g adwr & f&  fagre #1



135  President’s Address (M) JANUARY 8, 1976 President's Address (M) 136

[ 1w wgra wtia)

faa17 qur w1 v 57 feur sy 1w
Wt AqerfEgm s ofam g ?
AfeT 3| w77 e ag A3 w2
SR N9 W& gT A% ¥ AT N By
§Grv @Y, 7G4 TF THL ST GLAE FIAT
g1 % T v 9T 7T ¥ FEr
g1 &% o ¥ wmra & o g ATa
aqraa & fa o § seraTe S8
qaqAT Tfe7, Ty "ErE § gh SETT
W, FATT U F A F A TAH
¥ g TIE gAT A oqy o AfEA
T TEIA ST T F1E [RAAT FT ATA TAT
Y, IT F 99 07T HYT FAA 4T )
TR AT wlT oA frar o 3 F
& et az Mo avt o7 dw gt A ST
TR T qH TAT AET |

TN gATT gET AT w o owATHE
&7 & aa wFr aF faw w1 froow
gz7 F fraut & aYf sfrar 78 91
Ty FEET K1 2 Fr fgm qv
aA & {7 qenwg £ auat 9 0f
e WY SuTT HAT A AT FT EAT
RT PqFT AT 5 IAF A Ay
a0 ogE g # afr sy@A wet &
wretaat 1 ofrgs fear £ 7 & awrg
¥ HATH XATT o @i A v
AT F Ty § Far OF w4 & 7w Ag
FET AT TH qLT FAT | AT F wfwatT
{ gATS Wu qET ST 9@ § &7 G
 f g g1 7@ & 5 oiAw f 7dn
ag a1 Uy wfqar &1 gfwar &, v 9=
AT AT 7 AT & 1 g Fvarw & A
arg g fr sfrad, a7 gw ofq oY aTaeE
W EfFaer v ww TR @, aEeg
T [ T et 0T T GE AT IR Y

s ga § A7 wefagr & =2=-
He qFATE | OEAT WANEIW AT R §

“If sorfie” party could show him
successfully the path of violence fo

overthrow the present Government
he will follow it”

q Y P gErT wfEATT Adv
2?7 famre § gEimA I @ € A
A6, & wAE, 6 qEEt 98 9%
are, T g AT IT I E, FAT
gfear g7 s 2 A FAr wRA 2 F
5 T Famr EAT AATY AY gW 39
AT FT |

TRATAT ATIFE H QF A 4T
arzF gur 41 foa F wa fagrdY o X
FET 47

“The bhattle would be decided in
the streets of India”

TEHA A ET 97 gE wmf &
mer g7

THT qFTT WIS Wi A 0
gerfAad ToqEs &1 77047 ¢

He would not give his strength to
an: one trymng to use violence, but if
anyone wanted to kill Smt Indira
Gandhi, ‘what could I do”

mEATAAT G 7 T AT AEA LY
# mfeFrgds AT AR T ORI E
1 AT ¥ aF gerfaaw 94 FAREE 1
7 a ff s ofmA gl e &
FTE ZATTT R T & 3T FRAT | 7T+ AT
¥ A wyar, AW AGT A6
¥ A8 T o dwaa g fRr @
39w awa KA war frgg wTH
w7 & ue ferdl FAser, ag TEER
FRITOTET A F71 F F=y 200 Fr AT
feat, Aty weqn wf@ w7 ara a2 AW
2 S

SHRIMATI T, LAKSHMIKAN-
THAMMA (Khammam): On a point
of order. The hon, Member should
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not bring in the names of those who
are not here to defend themselves

MR, SPEAKER: Under what rule?

SHRIMATI T, LAKSHMIKAN-
THAMMA-*- He should not bring in
those names They are not here to
defend themselves

MR. SPEAKER. No
Member may continue,

st T Wi R A ggT A AN
A FET, T GA A7 F7 579217 2y
gT LT WITAT 97T F fAg
I3 7 FrEndY 2o+ FI0A0 F1 7R
FAAT AK A7 oo TAe faa
qers s, wzw fErd A =
aradfts wfadgs T A8 &)
rasred? 77 maq wO8 ATATH
T FRF A AT ALY 2| FT ATT A
a7 F1 o gy o Framag W dE 77
(3774 AATA § a1 FY A07 BT AT
8 937 gar7  war o faweor #AT 47
TY7 F3081 F1 AR ATV AY | 7R
FOA; W97 T wpEv FaT | WT. THT
FAT &1 ATGT KA FAT 57 a7 777 |
e afmT fr owm v v o4r
TAATTT fyv fags W frg
yerzraia afqg a3 w1 afwars
79T, MT faq 777 7 qar7y ¥ gama 7
9T 94, H ARFITF T FTA 4T |
TH & GFA T FH FATAY 7T 74T T,
frarret 99 Ft g 57 3@ frem 02
Y, fgAr &1 avTaeor 431 31 AT 4r
A7 AT T0T AT A BT GTHT 57T
B AN TR JATT AT H T A AT 2HR
97t 41 5 war3 w47 F7 A7 E B
AT FY FATA qAT 7 (oreTAq A1 9T
Y TH  TEITAT W wrEEAT & fAg
77 fr Zw ¥ o Fmq v &, 1afame-
farmgY & a1% wor IF Y AT 8
FAI0ET FY g6 wifea & ST mar
5,400 fagifaqr & wodft gz »w
1 wATew A ¥ TIRIRT I, ATHAE

The hon.

(M)

I HIAT 97 TW @ HILY
R AMY 13497 WY E, 1623
gerE gd, WA ﬁ'{a!ma& 529
FUT FT 9T FoT A7 afqy arg
w7 A1 gHT | qT AFTA F @
TFAFTH TET ATIT AHA WA
FIATENS A 79 TEARIFUL | WA &
HET FATATE 97 FIfAAIAT g9Ar g
orif Farar & far 7 @ S@ Siw
TAAT 98T | FTATHT A 350 FI0,
To & IATIA 4T AFATT ZHT | 4T
Hq ART AT AT TT WeAE & HIT
ATET JAWA H | H AT qF AT
(A & fag wit vy ¥ oA
HATA ZHT |

gg 93 g wiAR 21 fag;v
7 afag arg ¥t afewrd 241 931 7
AIA=AM & 17§ & I 797 A7 H
0¥ F97 9 ATRAT ¢ WIT Treewf~
F wfaqmo 9v 53 F 4947 TATE AT
ag T & Fur R gAmT F Anan
¥ 37 F 7r w1 o mAT wis E fF
wTARAIET &7 a7 {7 wAgar w1
FT F7FAT § FOT a7 @AT A7 47 fr
W AT F FRY F F0AT &7 7R faar
S0 ATAT IT F7 AT FY FT | FAT
a7 A7 3 F AT fwaar  asr gzgg
g1 TET 9T | 9479 9T F F amEg 7
HI7T FG whes ¥ =y § 49 7
gEAT I 3@ Er frram 1 BWw W ¥
&Y F FAT & faems W gEaa
g1 AT AT |

FmAr ghzer modr wifa st
& TFFAIAEATE AT FIoAT FT Tl
FLAT AFAT § A7 qE FUTT FAF
37 % faar ¥ fgaT 2 ot ata @ faay
¥ & waTo T@ar Tgd & At
A9 ¥, AYE AT HT HAET FT AT
20 JAY FTT WY ¥ 1T IFN T
#1 amit 79 far § Wi g =1 warge
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fier g e e & oo Ga &
ST WG, §4 Tl 92 W
gfa wrfer g1, a1 & gray 7 gIATY
ogs Wi o & faaw geoEn w7
20 FAT F1q7 T F wleAw ¥ gW IV
F1 77 fantor ¥ 9%, o 7% faor 1

AT FHTL F70 33 TE ¢ e arfe
OFAT, TE AT AFAT FT FIATILN
qm ¥ sy 2 aed "av g1
weRT ® WIEl A AT gU may

gfezer a7 o1 §9 fFar 2, 39 F
fere 37 %1 ArgEr fear arar e
FTHTHAT & TgA A1 AAAT A IT A
formraa 97 FfET sATIAHT F T8 W
FAIT IT T ATGATR FTAT ¥ AT A
FeAr & fo o @t ox aTe w@ o
AT ATFET 4T Hiv FAT TAT AT FIAT
A1 g9 ITEA FI AT qFT AN a2
g |

T EWAET A T AT T 1500
F3re oA 7 fAmd | 9or AW gar
7€) Afog= & fwmar g 1500902
wg FgIT [AH AT | WA wAt
ot ¥ P wEr gL forar &, fawr woer
qaeq 7 WL a9 617 2247 | a1
zo &1 faora fwar qr, 947 AvF |7
wreaf<® goar & 7, Arwaa $1 v
& fAu &1 £ TEM far 2, 57 &%
faw 37 ®1 At A =ifen w7
KAAT IT FN §AR §, FAXST & 27 A
¥ faT, | 77 AT 7 g § ey
S & nfgarToy &7 =T TIATE )

BHRI TRIDIB CHAUDHURI
{Berhampore): Somehow or other,
wo seem to forget that we have been
living under Emergency for so many
years. On 25th June the continuing
emergency was only reinforced and
mede many times more stringent.

140
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Since then, all our discussiong and
even discussion today have been going
round and round the questions about
the justification or otherwise of the
Emergency. Now, it is more or less
a settled fact The ruling party has
decided that the Emergency will con-
tinue. It was continuing and it will
¢ontinue indeflnitely in the form in
which 1t has been reinforced and re.
imposed on the country. We, on this
side of the House, have vehemently
opposed the continuance of the
Emezgency, not only now and not only
after 25th June, but we had been
agitating for the lifting of the emer-
gency earlier also,

Now, emergencieg have a way {o go
on 1denfinitely particularly, when they
give the ruling party absolute power
They have a way of prolonging their
lives We should not forget that we
have been under Emergency right
from 1962 which continued upto 1969
and only for 1 1/2 years thereafter
theie was no emergency, DBut then
Emergency was reimposed again In
197! and 1t was continuing although
the cause for that Emergency long
ceased to exist None of the powers
that the Government have taken or
employed to curb the Opposition,
whether inside the House or outs: e,
was lacking Stll 3 new Emergency
was mmposed and now we have heen
told from the forum of the ruling
party in Chandigarh that it will con-
tinue, and that partiamentary elections
scheduled this year will be post-
poned You know  under Art 83
elections to Lok Sabha can be post-
poned and ifs term extended by one
year at a time, One year at a time
means 1t can be prolonged indefinitely
We do not know what will happéen
after one year what will happen
this time to prolong the term of the
present Lok Sabha. There is a con-
certed move towards consolidating
absolute power in this country and
it will be no exaggeration to say that
the entire opposition (its composition
is varied, there are large differences
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of opinion in their ideology) would be
opposed to this kind of absolutism,

Having sald that, let me come to the
more urgent immediate problems, The
speeches made from the Congress
benches have beep nothing but pan.
egyric not only to Emergency but
also to the Twenty-Point Programme.
When this House met in July last to
apirove the proclamation of Emer-
geney, without  exception  all  the
lcaders of the opposition who were
present here declared that they had
no quarrel with the Twenty-Point
P.ogramme as such, Not only that,
some of us have been clamouring rthat
those points to which Government
were already committed, for example,
the enforcement of land ceilings,
redistribution of surplus lands, mini-
mum wage for agricultural workers
and the like should have been i1m-
plemented much earlier. The Gov-
ernment were not committed for the
first time on 25th of June, they were
committed to these points long long
ago They were not implemented at
all I thank the Prime Minister, she
was frank enough when she announc..
ed the twenty-point programme, she
declared that these programmeg are
not new; she only claimed that there
w&s a new determination about them

The country has seen what has
hoppened during these six months and
how the twenty-point programme par-
ticularly concerning the demands of
the poorest section of the poor, the
landless agricultural labourers and
others is being implemented, There
have been complaints not only from
this side of the House, but also from
the other side of the House that these
things are deliberately not being im-
plemented. Opposition is being put
up by bureaucrats, not only by the
bureaucrats but also by the in-built
powers of the vested interests,

MR. SPEAKER: Hon. Member may
continue after lunch.

I have to remind the House that the
debate will continue for the whole of

(M)
to-day and I will call the hon, Prime
Minister first in the morning to-
morrow after the Question Hour,

13 hrs,

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at three manutes past Fourteen
of the Clock.

IMRr. DEPUIV-SPEAKER 1n the Chair}

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—contd.

SHRI TRIDIB CHAUDHURI: [ was
<aying that those items of the twenty-
puint programme which related to
agricultural seclions of the rural poor
and agricultural workers were opposed
by the entrenched position of the
vested interests inside the admunistra-
tion and the implementation machi-
nery. Unless the implementation part
of it 15 alienfled to, howsoever you
may go on repeating the slogans of the
20.point programme, nothing will
happen,

Personally speaking, I am not satis-
fied with the 20-piont programme as
it 18, we-should go much further, Onlyv
the. other day Government had given
figures about census of land holdings
and the facts which have come but are
extremely disquieting. In 1961-82,
39 per cent of the holdings were less
than one hectare and in 1970-71, in the
last census, the percentage has gone
up to over 50 per cent. Only 4 per
cont of our landowners own holdings
of more than 10 hectares. Ten years
back, these large landholders had
244 per cent of total landholdings.
Now they have 31 per cent of the
haldings aut af the tofal oultivable
land area. So, mercly giving plots to
the landless alone won't do. You
cannot also give plots to everybody.
The result of constant increase of
small uneconomic holdings will be that
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there will be endless migration to the
cities of the pauperised population and
howsoever much you may try ta
remcve them by demolishing their un-
-authorised structures in your rich
urban aress, as you are doing today,
poverty from all sides will squeeze
you. Ultimately, the whole social
fabric will be in jeopardy. So, some
more radical land system based on
sovialist cooperative and collective
liner should be immediately thought
of.

Similarly, 1 was speaking about :the
implementation of Twenty-point Pro-
grumme, According to the present
sct-up of the Govyernment, demons.
tiations, strikes and other things have
divappeared  The Ministers of the
Government are complhimenting them-
sclves that now th~ industrial relations
are much hetter Yes, Sir, industrial
rel=tions ave much better But what
is the actual fact® In Calrutta, the
other day, when the Central Trade
Union orgainsation wanted to take out
a3 deputation to the Governor about
the Bonus Ordinance, immediately the
police banned it, This is the way that
yvou achieve industrial peace But I
ask the Government, as to what have
they done about their promised legisla-
tion against the lock-outs, lay-offs and
retrenchments. At least half a dozen
Ministers—I am not speaking of other
Private Members of the Congress
Party—and even Shri Jagjivan Ram,
the Minister of Agriculture the other
day, at Chandigarh said that the Gov-
ernment was not going 1o tolerate
these lock-outs, Jay-offs and retrench.
ments in this period of emergency.
Since the House sat last July you have
passed 29 ordinances—this is reallv an
Ordinance Raj—but could vou not pass
a sigle law. a single order against
retrenchment, lay-offs and lock-outs?

I know that my time is running out.
But T would request you to bear with
me for two or three minutes. I have
one or two urgent points to make.
‘Many Members have referred to the

likelihood of constitutional amend.
ments. I will not beat about the bush
The Bar Council of India hag circulat.
ed some kind of a draft about the
authenticity of which they themselves
are not very sure. But, that draft and
the suggestions contained in it which
are supposed to have been drafted by
8 senior official of the Goyernment are
very disquieting. This draft said to
be under the consideration of the
Government, That draft has proposed
some kind of a Presidential system
of Government with powers of Parlia.
ment completely taken away and gov-
ernment being made responsible to
the President alone. This is the sort
of thing is circulaling or is being
tallied about everywhere, So, I want
the Government to give a categorical
assurance on these points,

THE PRIME MINISTER, MINISTER
OF PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMAT[ INDIRA GAN-
DHI): Sir. let me straightway tell
the hon. Member that we have not
ciiculated any draft on behalf of the
Government or the Congress Party,

SHRI TRIDIBE CHAUDHURI: There
is also a second set of proposals. Of
course, that cannot become law unless
the House agrees to il. It has been
reported in the press that a Sub-Com-
mittee of the Congress Party has
supgested a committee procedure about
dealing with legislation and budget
etc, and that the plenary session of
the House will be confined to general
discussion only and the number of
planary sittings of the Parliament
would be cut down drastically. So
whutever happens, I would request the
Government to consider very seriously
whether it would be at all proper to
curb the powers of Parliament It is
ona thing to call for restraint and we
should all be restrained—from the
Government as well as from the
Opposition side—and be responsible.
I remind the Prime Minister that only
the other day—after the election of
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the Speaker—in the course of her
felicitations to the new Speaker she
seid:

“After the first general elections
under the Constitution the Lok
Sabha became the reposilory of the
expressed democratic will of the
people—Parliament’s supermacy is
the reflection of complete sovereigni-
ty. This sovereignity 15 not an abstr-
act concept. As a living institution
Parliament should mirror the evoly-
ing aspirations of the people and
provide solutions to various old and
newly emerging problems.”

She also said:

“It has been our constant ende.-
avour to preserve Parliament's
authority and to enlarge its capacity
to deal with the problems.”

1 hope this is a commitment to the
House and to the country on her part
and on the part of Government and
that nothing will be done to curb the
supermacy or restrict the supermacy
of the Parliament.

In the end 1 would like {o remund
the Government now that they have
all the powers in their hands—they
had all the puwers eyen before 25th
June-—they have now deliberately
taken much more powers and for that
ihev have their own justification per-
hups, we do not agree to that, bul
it is a fact that they have concentrated
all powers in their own hands, If the
urgent problems that confront the
country today are not solved ‘he
people will blame them and none else.

Si1, I héve in my hands a copy of
the letter purported to have been
written by Shri Jayaprakash Narain
while he was in detention to the Prime
Minister. That letter, I understand,
still remains unanswered. But I would
like to read a few lines from t*hat
letter. I quote:

“Let me assure you that *“J.P,
wrote—if you do the right things,
for instance, your 20 points tacking

(M)

corruption ¥t Ministerial levels,
electoral reforms, ete. take tae
opposition into confidence, heed its
advice, you will receive the willing
cooperatjon of every one of us. For
that you need not destroy demo-
cracy.”

That ‘etter might net have heen
answered at that part:cular time when
it was addressed to her but this 15 a
La-ic nmn which perhaps some kind of
re-coriiiiation and understanding
between fhe Government and Opposi-
tion muv yet be possible. Sir, I hope
the Government would give their
scrious consideration 1o it

SHRI P R. SHENOY (Udipi): 8ur,
at the tag end of this debate on Presi-
cvnt's Address 1 rise (o support fhe
Motion with the object of giving ex-
Eression to the feelings of common
pruple with regard to some of their
day to day affairs.

Sur, the common man is very happy
that the Goyernment has at last been
able to check inflation. Essential com-
mudities are not seavee any more,
Theiwr prices are not going up any
rrore  In fact, the prices are coming
down 1n some cases. The prices would
have come @own substantially for ull
eszential commodities if there were
no false fears of recession or loss to
the producer, expressed and nurturad
in some quarters, Sir, the prices of
foodgrains have been kept very high
by putting artificial restrictions, by
imposing restrictions on their move.
ment. In my State, that is in the Stat.a
of Kurnataka, there is ban on the
movement of rice even {rom one dis-
trict to another district. Permission is
necessary to move rice from one dis-
trict to another. Asa result, the prices
are very high even today. The price
of rice is very high even today, in
some districts and in some other dis-
tricts, the price is very low.

Tyres are available freely in the
ccuntry. The price of tyres is coming
down. But, gtill, an artificial scarcity
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is being created by not removing the
inter-State restrictions on the move-
ment of tyres,

Bir, it is said that cement stocks are
not being Tifted. This probliem can be
easily solved. It is not a problem of
recession or demand. Whep the prices
are coming down, producers cannot
expect high profits They can red.ace
the price. The price of one bag of
ceme 4 was Rs. 12-13 a ycar agy
Now, it « Rs, <1 per bag. If thev
reduce the price of cement by 25 pey
cent there will pe immediate demand
for cement After all, the producers
ranpot edpect ve ey ngh rates of profits
even today

Simularly, in the case of textile and
sugar industries, an attempt 1s being
made in some gquarters to give pro-
tection to these industries, giving ex-
pression fo the false fears that there
may be recession in these industries
or want of demand There 1s no cause
for this fear. Let us face the problem
of recession when it actually cames
If 1t is a question of less profits to
the producers, Government necd not
worry about it. All these years, the
producers were making good profits.
Now, for one or two years, 1f theu
get less profits or cven if they incur
Josses, there WTIl not be any difficulty,
Therefore, Sir, I would request the
Government not to give any protection
to the producers on the plea that there
will be recession otherwise, or that
there will not be any demand and so
on

SHRI P, M. MEHTA (Bhavnagar):
They have already given concessions
to the textile mills.

SHRI P. R. SHENOY: If they have
given concessions, there will be some
reason for that.

Sir, there is a reference in the
President’s Address to the rapid pro.
gress that has been made in the allot-
ment of house sites to the landless
poor. It is a statement of fact
But, there is no use simply allotting

house sites to the landless poor, They
must have houses to live in, and there.
fcre, each State Government must
have a housing scheme. In Kerala,
they had a scheme to build one lakh
houses, which I think, has been im-
plemented successfully In Karnataka
also, there 1s a Janata Housing Scheme.
Bul, there is no rapid progress in the
implementation of fhis scheme for
want of money. I do not know what
the other Sfafes have done in regard
to building houses on these lakhs of
sileg which are being distributed to
the landless poor in the willages.
T!erefore, Goyernment must direct the
Life Insurance Corporation of India
which is having crores of rupees, to
give Joans to the State Governments
to finance these housing schemes,

Every State Government must have
4 housing scheme to put up houses on
these house sites ziven to the landless
poor For this purpose all State Gov-
ernments must be financed by the LIC.
Only then this scheme of distribution
of house sites to the landless poor will
succeed Moreover these house «ites
are hemng distributed only to those land-
lesg poor who are shll hiving i willa-
ges  Some poor people have come to
neighhouring small towns, nol cihes
like Bombay or Caleutta Thev huve
shifted from their villages te these
neighbouring small towns in search of
jobs. But such people do not gei the
advantage of this scheme Their num-
her 15 not small They do not get any
house sites They are prepared {o go
back to their villages and put up hous-
es 1If they get house sites, and they
can come to the nearby towns for jobs.
But they do not get any house sites,
Therefore, this scheme of distribution
of house sites {o the landless poor
should be extended to these poor peo-
ple who have mugrated from villages
to nearby towns.

There are thousanis and thousands
of young entrepren=urs, mostly engi-
neers, techniciang and graduates, who
have entered into self-employment
with the hope thaet they will become
prosperous and also bring prosperity to
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the country, But unfortunately, aue
to the credit squeeze, the high rate
of interest and initial hurdles, they
have landed into financial difficulties.
The Government must set up a machi-
nervy to look into the difficulties of
Lhese young entrepreneurs and give
them some sort of rcliel from penal
interest and even part ot the debts
they have bLorrowed from banks

There is a reference {u the 20-point
programme in the Presiudent's Address.
It 1s said that the people should in-
volve themselves in the implementation
of this programme, But for that the
{formwation of powerful people’s com-
mitlee at village, taluka and district
levels is absolutely necessary. But in
many Sfates, specially in my State of
Karnataka, there s no distriet  level
commitiee at all for Lhe implementa-
{ion of the 20-point programme.
There 15 no taluk level committee
either with anv authority worth the
name Unless there are smne pownerful
people’s committees, 1 15 very difficult
to get co-operation Dnom  bateaucrats.
In the case of MPs, it 15 very difficult
for them to approach the State machi-
nery unless they have some authonty,
unle~s they are members of some rcm-
mittees  Unless they have some sutho-
ritv, it 1s very cdifficult for them to in-
volve themselves in the implementation
of the 20-point programme actively. I
therefore request Covarmment to look
mto this malter serinusly

There has been reference to the
Kudremukh Froject. A fear was ex-
pressed that i1t might nol be safe to
expurt wron ore to Iran on the ground
that Iran nught furn against us n
fulure. What we have to see 1s the
present relationship with Iran, Iran
is very friendly with us now It may
have a different relationship at a dif-
ferent time, After all, what we are
doing is business with Iran. India is
a big country and we must have a
very large foreign market, We can-
not depend upon one country or one
group of countries for our business.
So we hHve done & very good thing in
entering into an agreement with Iran
for exporting our iron ore. I hope that

(M)

this project will be Implemented as
early as possible,

There ig talk about constitutional re-
forms I am glad there is no reference
to it in the Presideni's Address. It
has been proved that our Constitution
ig a flexible one. it does not require
any ‘radical’ changes If we want fo
make a change 1n it, we can do it very
easiy by way of amendment. 1t has
never been lound lifficuit to amend our
Constitution at any time. We could
amend 11 at any time we  wanted.
Therefore, 11 1s not necessary to change
the Constitution rad.cally  without
knowing the actual problems. We can
amend 1t as usual whenever it is abso-
lutely necessiry. Only win the case of
a rigid consttution, we may have to
throw it out because it could nol be
easily changed. then only we may have
fo think of another constitufion or
some radicol changes. In our case of
15 not necessary to have radical chan-
ges m our constitution, in the present
situation.

SHRI H, M. PATEL (Dhandhuka):
Mr. Deputy-Speaker, I am somewhat
surprised at the attempt on the part
of the Governmeni spokesmen conti-
nually to refer to the situation in re-
gard to law and order in Gujarat. Yes-
terday, the Mimster of [lome Affairs
said that “the performance of the Cong-
ress in the panchayat elections and the
cwvie poll in Ahmedabad in the face of
positive hindrance and resort to vio-
lenre should serve as an eye-opener to
the critic, of the Prime Minister and
her policies the Congress would have
got 80 per cent of the seats in the
panchavai poll, had the elections been
fair." This particular statement calls
for observations on {wo aspects, firstly,
in regard lo the queslion whether vio-
lence had taken plare, whether there
was such widespread violence as was
suggested: and secondly, about the pos-
sibility of the Congress winning eighty
per cent of the seats, had the elections
been fair. The Chief Minister of Gu-
jarat had written to the Prime Minis-
ter saying in calegorical terms that
there is absolutely no truth in the re.
ports thut here had been viclence in
Gujarat before the eledtions, that Con-
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gress workers were being arrested, their
houses and belongings burnt and that
Congress workers were bwng mu.der-
wd He says: “As head of the Guja-
rat Government, I am prepared 1o
furnish replieg to each and every
mcident  1f the Prime Minister
were to give particularg about the 1n-
cidents mentioned by her in her state-
ment”. Then he goes on o say We
will welcome a visit of an all party in-
vestigation committee [ the Indian
Parliament appoints one and sends 1t
to Gujarat to enquire into the manner
in which elections wcre held and the
extent to which violen e fook pluce in
the State I also exleal un cpen nvi
tation to national pressmen to visit Gu-
Jarat and make an mdependent enquiry
to aseess the Iruth abuut the allega-
tion.” When there 15 a clearrut rienial
of the incidents and an open offer to
hold an enquiry at the same fume, i
you have any doubts why do you not
accept the offer for an open enquiry
Let Parhament send out a comm t'ee
of ity dwn to enguire mto 1t  What
ig the point of making stateinents here
that if there 15 any State in the whole
counry where there is absence of law
and order, 1t is Gujaiat? That 15 an
utter and absoluie falsehood Such
absurd statements snould not be made

SHRI R S PANDEY
three Congressmen killed?

SHRI H. M. PATEL 1Ii s only when
present Government came into power
that it decided to have free, fair und
open elections for panchavats and Muni.
cipal corporations That they were
free, fair and open, there 1s no doubt
‘&t all. The Gujarat Chief Minister } as
extended this invitation for an enquury
and if there is any doubt let them
accept it But what surprises
me i3 this The Government
says that it could have won
in open, free and {air elections
eighty per cent of the panchayat seals
When it 13 so confiient of emerging
triumphant in elections I do nnt
undérstand why in the same breath
‘they proclaim again quite loudly, “no,
wé are going to postpone the elections

What about

which are due fo be held in March”, 1
Iearn that 15 Governmenu's ntention, I
do not know whether a declsion has
been taken. If they are go coufldent of
winning B0 per cent of the seats—ac-
cording to them in free and fair elec-
tions, they could have dune so n
Gujarat and they were capa’le of win-
mng guite a substanual pe.centage of
seats 1n the elections even in the con-
ditions which they were held, then
whai 1s 1t that they apprehend”? Why
1s 1t that they are not prepared to hold
elecions when they are due” it can-
not be merely thal thev are .nxious ‘o
avoid disappointmentg to the candida-
tes of the opposiiion pattic; as and
when they were defeated as they were
certain to be The Congress 18 surely
not ag generous-hearted as all thal
One cannot helo having this
suspicion that 1t 15 the unde:-
standable wordly-wise feehing that
a bird in the hand is wu.th
two or half a-dozen in the v sh thal
15 nfluencing them  They have 2/3
majority 1 the Hou-e today *Vhy
take a chance” After all elerlions are
a chancy business  Anyibhing can hap-
pen It may be that That 1s indeed 1 ke-
1y to be the case They may also be
afraid that f elections are held and
if they wish {0 make the ddmm that
these elections are frer fair and optn,
then they would have to it the emcr
gency The restrictions  that  oblain
today under th-~ emergency would have
to g0 Those who are de'sined today
m prisong wou'd have to be released
The press would have to be allowed to
give news freely ind also be permit-
ted to comment freely This wonld
make the electionsz even more chancy
Why fake this nisk” With the hifting of
the emergency there would perhaps be
apprehension that the risk may be
greater

MR DEPUTY.SPEAKER You are
getting only the balance of your party’s
time.

SHRI H M PATEL- 5S'r, gs I have
got a very limited amount of time at
my digposal ] would now refer to one
matter of some considerable 1aport-
anee. It is this. About the 30-point
ecomdmic programme, as has bewd dém-
phagised by severat epsskety, 1 Would
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say that while there is not iruch to
quarrel with in respect of any item
in the programme what causeg concern
is the question of implementation
and how effective is the implementa-
tion going to be. Now, you look at this
item of development of ruaral areas
There is a reference in the Piesident's
address to this question of rural deve-
lopment, that poverty is very extensive
and that it rannot he el'minated over-
night, and that special programmes ate
going to be evolved for the rural areas.
But, Sir, consider what has happened”
For the first {iime, 1n the<e 28 vears, cen-
sug of agriculture was taken and it
has brought out this remarkuible Zact
that there are ahout 70 million agricul-
tural holdings mn the country and out
ot these, over 500 per cent ate holdings
of less than g hectare 25 years car-
lier, the number of cucn hul'lings was
considerably smaller, What thiz means
i that the number of n arginal hold-
mgs 1s ihcreasing  The wize of hold
ings 1s becoming less and less cconomi-
cally viable It we want to maximise
our agricultural production, then the
holdings should not be allowed to go
below a certain limit Thi. is as imoor-
tant as that there should be a veiling
on agri ultural holdinrs

MR. DEPUTY-SPEAKER I cannot
help.

SHRI H M PATEL: Well, Sir, it
is very difficult fo race agamst time
in this manner I woul? rather not
say anything more.

st gewt T gAY (g
aqrera wEvEA, & wamafEw Trowfy &
afgaran F =0 F77 5 fAo @er
gat 2 | wfawmaw § ggemar oA
FE A e d e g g frae - #
HAT EATT ¥ |IT FIS aq7 #(77A § |
5% & FATT A1AF § ) 37 7
AT, FFALATAI, TAT F1 GITAT, I A
wTex, 0F grrA ¥ fua wr wifee
AN g & €7 F1ferw w7 € AfwT
feay T® ¥ATE 41, dESl 97 7O

(M)
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¥ & A4 @ W@ gEfen
g & Ear f3 vAsEl gnr & @iz
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wEr & AT | Fwar § fovraz Wy
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SHRIMATI PARVATHI KRISHNAN
(Coimbatore): Mr, Deputy-Speaker,

(M)

Sir, this was the first Presidential
Address that we have had after the
declaration of emergency. I must say
that I was most disappointed because
instead of reflecting the sense of ur-
gency that js required in the emer-
gency lor implementat.on of the 20-
Point Programme, this Address has
much more sentimenis of complacency
and I think, that is very dangerous
for the simple reason that when we
look towards the country very little
has really been done dyrnng the last
six months No doubt certain very good
features are also there There are some
of the ordinances tha! are now coming
up before the House, to be turned intp
statutes, such as the ordinance on
equal pay for equal work and the
ordinance on the abolition of bonded
Jabour. All these things should have
been brought a long time ago. They
have been welcomed by all of us and
they have to be really implemented
with 5 sense of real emergency. At
the same time, I would also say that
during these months, the working
classe< bave really had quile a raw
deal, The working classes were called
upon to work with a sense of emer.
gencv 1urease production and he'p in
re-buedhrg {he national economy. They
have not {ailed in their duty. The work-
ing class did and has come forward to
cooperate in every possible manner.
What 1z the reward that they have
got? The first shock that was given,
was the honus ordinance, taking away
even what they had. Bonus has a
history in this country; but I do not
have time to go into it. This 1s @
jolt for the working class. All sec-
tions of the working class and all
sections of the trade union movement
speak with a simgle voice in this
matier Why was it done? I
want the workers also to  contribute
in whatever way they can, could you
not call the leaders of the trade
unions and the working classeg and
find out where and how can econo-
mies be effected? To be told again
and again that they were a privileged
section angd therefore they should
not gsk {or more but should think of
the under-privileged,—how do these
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things help? How are they privile-
ged?  Certainly, they are employed,
but they are also giving their labour
and sweat for improving the economy
and increasing production, Today,
there 1s not a single household among
bank employees and the Central Gov-
ernment employees which 1s rot
maintaining the unemployed of this
country Are they not helping that
way? When you say, “give ail that
you can” and when they do 1, lhey
expert apprecistion of 1 You may
say that these cconomies are neces-
sary, and the aigument ysed 15 that
this 1s necessary to fight inflation But
at the qame time, why 15 1t that vou
do not have the same sensc uf urgency
in taking oction against those em-
ployers who to-day are sabolaging
production, and whn arc  gwilty of
measures which affect the national
economy” Only this moining we had
a Question on lav-offs and retrench-
ment. What was the reply given? 1t
was said that Juring the penod
following the Emcrgency, increasing
lay-offs and retrenchment in  several
industries in the private sector which
hagq been brought to the notice of the
Ministry of Labour were ciusmg
Government some concern Just some
concern' Thousands of workers are
out of work, production 15 affected
and the Government in this period of
Emergency has eonly some concern
Again and again we have been de-
manding {rom this side of the trade
union movement: ‘‘Please come for-
warg with a legislation, so that yoy
can take action against those em-
ployers who are declaring these lay-
offs, why are guilty of closurcs and
who are also, now, resorting to re-
trenchmeat ™ 1In the national apex
body which was set up. there was a
discussion on this and still the matter
is pending. I am amazed that the
President’s speech which refers to so
much of legislation which is t0 come
before us in this session makes no
mention at all about this very serinus
feature in our national economy. He
does pay a ftribute o the workers,

What he says in one part of the speech
ig this: .

“With_the co-operation of wor-
kers, J.nd:lstnal peace' bas been main-
tained, save in a few 1solated cases.
Several distortions and imbalances
that hag developed in the ecomamy
have been corrected.”

“As a result of this, the privileges
enjoyed by some groups have been
reduced.”

¥
This 1= a euphermust; 3Husfcln pro-
banlv to bonus, I do not Khow.

“But 1t should be remembered
that no single group can further ity
interests in jsolation,”

Are not the employers who are re-
sorting to lock-outs, closures, re-
trenchment and lay-off, guilty today
of betiaving the national interests?
Then, why 1s action not being taken
against them?

The national apex body, at its meet.
g on the 29th November, took note
of the continuation of the prolonged
closure of the Laxm Ratap Cotton
Mille and the Atherton West Mills of
Kanpur in spite of the efforts of the
State Government, the State apex
bodv mnd the National Industrial
Committee for Textiles Is this not g
very sad commentary on what the
Government 1s doing about taking
steps for increasing prodwectiga?

Again, large-scale lay-off and re-
trenchment of workers of.sugar fac.
tories in Tamil Nadu are continuing
unabated. T cap give a few examples,
In the Sakti Sugar Mills of Ercde, 800
workers have been laid off from 1st
October 1975 for three months, 350
workers retrenched and so on. This
is the picture of the sugar industry,
and we are talking in lerms of ex-
porting sugar in order to increase our
foreign exchange.

MR, DEPUTY-SPEAKER: The hon.
Member has two minutes mere
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_SHRIMATI PARVATHI KRISH
NAN: This Is the beginning of the
International Women’'s Decade,

MR DEPUTY-SPEAKER: You are
northe only.woman, there are other
women too. -

SHRIMATI PARVATHI KRISH.
NAN: I Share their desire for more
ume.

The Reserve Bank Bulletin has also
shown that in the private corporate
sector, 1,850 companies have been
spending only 15.8 per cent on labour
costs. and yet we are being told that
the workerg are asking too much, 1hat
theiv are being given too much,

Apart from the problem of the
workers, there is the problem of the
peasants also. and we find, particular.
lv 1n a State like Tamil Nadu, whose
present Government claims that the
:swenty point programme has been
:mplemented, only a few days ago, on
2nd Januar¥, there was a large-scale
peaceful movement demanding the
implementation of the twenty boint
programme, demanding the staoppage
of the large-scale eviction that s
taking place and demanding tnat
debt relief should be extended. And
what happened? That wonderful
Ministry puts 10,000 people into jail—
just a mere ten thousand! For what-
for demanding that this twenty point
programme be implemented. But the
President’s Address says:

“The new spirit that has been
generated over the last few
months should therefore be
maintained unimpalred. The
29-Point “Economic Program-
me will continue to be imple.
mented ~ with zeal. Govern.
ment invites the full «co-
overation of the people us it
is a peoples’ programme...."

But, when the people come forward
demanding the implementation of the
vrogramme, this wonderful Miristry

1846 L5—6
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in Tamil Nadu puts them in jail
Something should be done about a
Ministry that carrieg on in that way.
A conference is being held of the
party at the State level, and the whole
State apparatus goes into collecting
money. The sales tax officers go and
threaten people, small shop-keepers
are threatened. Is this the way a
Government should function during
the emergency? -

SHRI C, T. DHANDAPANI (Dha-
rapuram): I objectfo fhat. I was ane
af the Secretaries of the Conference,
The Member should not make false
charges.

SHRI THA KIRUTTINAN (Siva-
ganja): This is highly objectionable,

SHRIMATI PARVATHI XRISH-
NAN: This has also appeared In all
the papers. So, I think I am at
liberty to talk of what appears in the
press in my BState,

Lastly, I would refer to what my

colleague Shri Indrajit Gupta said,
about the bureaucrats having been
given such enormous powers that
they are running riot. We find that

in every industry large-scale re-
trenchment is taking place in the
name of emergency, On the railways
particularly, casual workers who have
been there for 15 and 20 years have
been thrown out on the streets,

Similarly, at the same time, about
those who were victimised during the
1974 strike, we have an answer here
that nearly a thousand of them con-
tinue to be on the starvation line, Is
this the manner in which Emergency
is going to be implemented? Is this
the manner in which the working
class is going to be moved against, to
be neglected, to be victimised all the
time? Therefore, I say, the bureau-
crute’ role is something which is very
serious and which also leads to a
great deal of consternation on the
part of the people.
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One last point which is extremely
important. Today, we were told by
the Health Minister about the great
pyramid he 1s building up for health
services 1n this country. ‘Today, in
this country, you go to any hospital,
You go to any clinic, you go to any
nursing home, the main problem that
they are facing is the shortage of
drugs With the shortage of drugs,
the people's health is being neglected
At the same time, the multi-national
rorporations are raising the prices of
drugs and no action is taken against
them On the other hand, thev are
sending drugs underground for the
purpose of black-marketing, I would
request the Government to see that
immediate action is taken to see that
drugs position is set right.

SHRI RAJA KULKARNI (Bombay
—North-Eastj: Mr Deputy-Speaker
Sir, unlike the earlier speaker, I am
rot disappointed at the working of
the Emergency or the 20-point Eco-
nomic Programme. I am not one of
those who hold that during the last
six months, the measures that have
been taken by the Government on the
agonomic and political fronts can be
construed, on th& whole as anti-
working class There are a number
of steps which the Government have
taken to help the working class and
also to help the national interest as
well.

During last six months, the infla-
tionary forces have been contained
and the increased trend in prices has
gone down on the negative side This
has been a very big gift to the work-
ing class in the country Its sigmifi-
cance should not be under-estimated
by those working in the trade union
movement In the whole world, it
has been acclaimed, that India is the
one country which has succeeded,
within 2 span of 9 to 10 months, in
controlling inflationary forces Many
newspapers in the world are quoting
India ms an example which has shown

significant results in containing infla-
tionary forces. This measure has
definitely helped the working class.

In the 20-point Economic Program-
me, there are some items which are
specifically included for the benefit
of the working class as a whole.
Abolition of bonded labour brings
mnta the fold of the working class,
those under-privileged who were not
construed as the working class. A
large sectioni of people, under-privi-
leged people, who were not given
¢ven the civic or political or any
social right in this country are now
brought into the orbit of the working
ciass. The working class concept has
undergone a change gualitatively and
quantitatively.

Simularly, there is an item like the
minimum wage for agricultural lab_uy
by statute Where the statute already
existed, minimum wageg have been
increased during the last six months
to a large extent and where the
statute di not exist, the minimum
wages have been given This has also
brought into the orbit of trade union
movement, a large number of people,
probably more than the presently
organised labour, The trade union
movement which was confined for the
last 60 to 70 vears to the organised
worker—the industrial worker—has
now got bigger dimensions and fron-
tiers to bring in more and more
under-privileged class of workers
These millions of people eniarged the
scope of the trade union movement.
I thunk, these are the qualitative and
quantitative gains which the Indian
irade union movement has secuved
during last six months. I am nware
that every step, that is being taken
might not be in the Interest of sectiuns
of the working class. Rut every action
that 1s taken has {o be measured in
terms of national inrferest. Whenever
an Ordinance on bonus comes, no doubt
the trade unions will give ocut thelr
views, appreciation nr suggestions for
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modification, whatever they may be.
But bonus should not be treated as
co-terminus with the interest of the
working class but with the national
interest ag a whole.

15 hrs.

We also know that the organized
working class has been given  specific
place in the 20-point programme, and
that is, labour participation in manage-
ment., This has been specifically
mentioned. A scheme has been drawn
up. No doubt there might be defects
®r lacunae. But it is under discussion,
and the apex body is going to discuss
it in the next meeting on the 10th and
11th of this month, Whatever scheme
might emerge, taking into account the
legsons of labour participation in the
past, whatever changes might be made
i it, the fact remains that labour
participation is a definite gain which
has been given to the workers in the
organized industrieg of this country
Therefore, these gains should not be
under-estimated by any Member of
this House, and we would reguest that
no such impression should be creater
‘that the working of the 20-polnt pro-
gramme and the steps taken after the
Rmergency have acted against the
interest of the working class as such.
I would, in fact, go further and say
that this is a necessary. Of course,
everybody is free to make construc-
tive suggestions with a view to im-
plement, successfully implement, the
20-point programme.

I would like to make one or two
suggestions for the successful and
quick implementation, so that zll the
benefits of this 20-point programme
g0 to all those under-privileged and
MWeaker sections of the society for
whom they are meant,

Regarding the 20-point programme,
it has been stated that this is not the
whole and sole of it, it is only a step
In the direction of socio-economic
transformation. I definitely fee] that
thig is. a step in the right direction, at

(M)

the same time, this is a step taken by
a democratic method glso. The Presi-
dent hag rightly drawn attention and
emphasized these measures in vara 12,
page 4, of his Presidential Address.
He has said:

“Measures to improve administra.
tive efficiency will continue gnd will
be expanded. Our administrative
procedures and attitudes have re-
mained laregly unchanged, specially
in the field of financial admin:stra-
tion, ."

According to me, this 1s a very big
step, a signilicant slep. lhis step, by
itselt, might nol be a very big one,
but it 18 a very significant step, il 18
changing the whole characier of the
onward march of democracy in our
society, it starts becoming an active
catalytic factor in changing the socio-
economic structure of our sociely 1n
changing the attitudes as well &8s
procedures, especially the financial
procedure, Because, it was here that
the Government was being accused, it
has been said that the Govern.
ment has a good policy, their Resolu-
tions are good, the policies are good,
their intentions are good, but imple-
mentation is not taking place hecause
the bureaucracy are not well-intention-
ed, they have no sense of social outlook
and urgency. In the last 25 years, the
attack of the Opposition parties has
been on non-implementation of good
policies. Now here is a step taken in
that direction. Therefore, it should
be acclaimed. QOne step taken in {he
right direction has much more effect
than all the psychological and other
things that have been spoken during
the last 25 years. I do feel that by
ihis step democracy is now transcend-
ing from the realms of psychological
orbit of Tdeas, farther from the insti.
tutional forms, and farther away trom
the decision-making power structure
into the fleld of human relations
Ultimately, these procedures and atti-
tudes which need to be changed-

what exactly are they? They are
codificafions of experience of handling
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humap atfairs, They are human rela-
tiong woven into a form of experience
coditied. These are purely procedural
things. My suggestion further would
be that tlus experiment which is good
and which is a right step should fur-
ther be extended not only io financial
administration but also to all govern-
mental work, and not only to the gov-
ernmental work but even to public
sector undertakings. In public sector
labour participation in management
has been given, but implementation is
yet to begin gnd in the proper spirit.
The  bureaucrafic attitude of the
public secior management must .lso
change. Therefore, there is a need of
large-scale change in the attitudes and
procedures in the public sector
management also without which labour
participation in the management would
not succeed.

There 15 also a need to exter | this
experiment into all other social wel-
fare measures which are being imple-
menied whether  departmentally or
with the co-operation of voluntary
organizations, Whether it is in fami-
ly planning or in rural development
or in any other fleld, the implementa-
tion is halted because the representa-
tives of the voluntary organizations
are trealed as rivals and competitors,
by the government officials and this
kind of attitude needs to be changed.
A role-playing attitude needs to be
taken. If that 1s done, a lot of pur-
pose will be achieved and the 20-point
programme can be implemented suc-
cessfully.

SHRIMATI M. GODFREY: (Nomi-
nated—Anglo-Indians):. We, particu-
larly, Anglo-Indians and the Chris-
tian community who are interested in
educational and social work, welcome
emergency wholeheartedly, Since we
are specially interested in education,
we find that the frusiration and lack
of discipline which existed in schools
and colleges is now a thing of the past
ang with the implementation of the 20-
point formula has come a new vigour
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and a ray of hope that much .can be
achieved now. With the discipline
and security that prevails now in the
academic field, we have no fear about
the security and future of our chil.
dren as we could see that they can
prosecute their studies in a calm at-
mosphere. I often felt greatly con-
cerned what our next generation
would be. But thanks to God and to
our Prime Minister, things have been
controlled in time and normalcy has
returned in the field of education,

Now, Sir, although the prices of
essential commeodities have mnot come
down very much, by and large, prices’
of certain articles of food have come
down perceptibly and the poor at least
will now have food to eat. Rome
was not built in a day and since the
emergency is only six months old, per-
haps, after a few months more the
people will get accustomed to this way
of life ang things will go on smoothly
even after the emergency is lifted, We
will than have more suitable people
working at the helm of affairs,

Another great and redical change is
the punctuality seen in the offices and
the prompt care that is now taken in
every case. So many inefficient offi-
cers have been dismissed from service.
With this efficiency has increased and
we hope that this kind of efficiency
will continue even after the emergen-
cy is hiffed.

About those who have been put into
jail, I would ke to say it is not
because of the twenty.point program-
me or emergency but because of the
bureaucrats working in the States.
Too much power has been given to the
magistrates and to the police so much
so that the police inspectors can put
anybody into jail. I think this power
should be restricted to the higher.
officers only so that things may work
better and there may not be so much
misuse of power that the emergency
has conferred upon them.

I would like to touch upon the point
to which Shrimati Parvathi Krishnan
made a reference. It ,is about the
medical care in the rural areas! I
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would suggest that emough medicines
should be distributed among the poor
people. Many of the people come and
tell us that in the hospitals injections
even for titanous are not available,
pPatients are asked to pay for them.
I think such essential drugs should be
available in smaller hospitals.

Certain drugs which are very essen-
tial for human life are not available
in big hospitals too. I would request
that to take care of our people medi-
cines in sufficient quantity should be
made available,

Omnce again ] would like to say till
the emergency continues, the power
granted to the officers and bureaucrats
should be so streamlined that there is
no misuse of it and that they should
not feel that they are all powerful.

With the elimination of the bonded
labour, persons working under the big
landlords now feel that they have the
same freedom and liberty and that
they can work like other people and
can claim and get that much of wages
too,

With these words I thank you for
giving me this opportunity.

. SHRI DHARNIDHAR DAS (Mangal-
dai);: Mr. Deputy-Speaker, Sir,
the President's Address has ralsed
certain basic points for discussion in
80 far as the process of implementa-
tion of policies is concerned.

In the last sentence of the Presi-
dent’'s Address, it has been said:

“There is not a minute to waste.
I am sure you will provide the clear,
bold and firmm lead which the people
expect."

It means that whatever we have not
been able to do in the last 28 vears
we must now finish that unfinished
work in the shortest span of time.

He said: ‘Clear, bold and firm lead
is necessary’, Clarity means the clarity
of conception also. We are at the
crossroads ‘of history, In which direc-
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tion the country should proceed is
the main question now, There are two
roads, one is the capitalist road and
the tther is the socialist road. Since
so many years, for 28 years, it was
not very clear to us, which way to move,
Jawaharlal Nehru said: ‘We cannot
move along two parallel roads. so-ial-
ism cannot be a halfway house.' When
there is clash of interest which has
taken place now very clearly between
the haves and the have-nots, the ex-
ploited and the exploiters, the inte-
rests of the haves and exploiters must
be sacrificed It must be fought out
ruthlessly., For this ideological clari-
ty is very necessary, That means, the
clarity of socialism in a scientifie
way; but what we find is that it has
been wulgarised and distorted. Even
in the name of socialism, Hitler came
to power. He used the word National
Socialism for his party. Viewed his-
torically larpe-scale capitalism pays
the petty bourgeoisie class and it has
called the tune to save capitalism
from the sccialist revolution, It was
done in Hitler's Germany. Socialism
is the only popular word that can
attract the masses and the masses can
be deceived by the word socialism
only., So Hitler did it. Here in our
country also the word socialism is be-
ing misused. It 15 used to save capi-
talism. They call themselves socialists
just lhike the national socialists and
play up all communal forces, chauvi-
nist and racial forces, as Hitler did.
These communal forces killed Maha.
tma Gandhi, the Father of our ration.
Under Mahatma Gandhi’s leadership,
India attained national independence
through a mass revolution in which
he gave a call of ‘Quit India’ to the
British Imperialists and at the same
time, a call to the people, ‘to do or
die’. Prior to it wvarious political re-
forms  prolonged imperialism and
tightened its noose around the neck
of Indian people Ultimately the im-
perlalists had to go.

Similarly at this juncture a socio-
economic revolution is a must for So-
cialism. What we find is that the
reactionaries have launched offensive
against democracy, socialigm and the
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progressive forces 1n this country.
They are on the offensive They want-
ed to drown the country mto chaos
gnd anarchy had there been no emer-
gency measures In other words they
have launched a counter revolution to
save capilalism This can be counter-
ed and defeated only by economic and
social revolution and that is what so-
cialism means 1n this country That
15 why tms twenty-point programme
15 the lever 1n the hands of the masses
to defeat this counter revolution

In the name of mixed economy,
capitalism developed into monopoly
capitalism Pandit Jawaharlal Nehru
in 1862 sad ‘Monopolies are on the
increase To the extent they have
grown in recent years, to that extent,
we have drifted from the goal of so
cialism' This 18 what he said to stop
monopoly growth He warned us
against the danger of capitalsm He
saxd ‘Unless the process of socialism
is speeded up people will discard the
peaceful methods of economic trans
formation

Now, this 1s the time for us here
to act vigorously for the implementa-
tion of the 20-point programme, for
a socialist transformation I would
lhke to join 1ssue with the critics of
emergency To them I would say Yes,
emergency 1s bad for the capmtalsts,
for the exploiters, the blackmarkete
ers the hoarders smugglers and the
rnight reactionary and fascist forces,
these who obstruct the march towards
socialism those who want to stall
radical reforms in the country for the
benefit of the masses

It 15 bad for them It i1s good for
the masses What does 20 point pro
gramme mean” It means economic
revolution in 1he country for the
emancipation of the Indian proletariat
composed of landless agricultural la-
bour, bonded labour, etc They con
stitute 80 to 90 per cent of the work
ing masses of India This programme
js for the down.trodden working
masses of India, As capitalism 18 for

the capitalists and upper class, soclal.
ism 1s just for these classes of people
—the working peasantry, landless
peasantry, agricultural workers, the
poor working people, etc, The State
has now taken side of the exploited,
down-trodden masses instead of 1ts
previous clasg neutral position,

15.21 hrs.
[Mgr, Seeaker in the Chair)

Now how to implement this pro
gramme 1s the main question Is 1t
possible by bureaucracy? Even Lenin
failled when he wanted to 1mplement
his famous ‘land decree’. The hureau-
crats went {o the landlords and told
them that they need not be afraid
This Government will collapse very
soon and again they will have their
Government He called the bureau-
cracy’ as ‘lousy bureaucracy Here
also in our country this danger is in-
herent i1n the implementation of our
programme through the bureaucratic
machinery, So, the President in his
Address has clearly pointed out that
through bureaucratic agency it 1s not
possible to implement this 20 point
programme which means launching a
sogialist revolution in the country
Changing of the entire capitalist sys
iem, a complete changeover from the
capitalisi system to socialism 1s not
possible through bureaucratic agency
alone

Sir, here I want to furmish the
House with facts as to what we have
done in the Slate of Assam In
Assam, to supplement or supplant in
some cases this bureaucratic machi-
nery in the matter of public distribu-
tion systemn there 1s one very impor-
tant thing which should be known to
the Members of this House, that 1s,
we have done away with the whole-
salers and all private traders From
the wholesale stage down to the fair
price shop level everything has been
done by inass cooperatives The en.
tire distribution system has heen
channelled through a network of mass
cooperatives, They are not usual co-
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operatives, They are mass coopera-
tives where the vested interests can-
not have a foothold because the weak-
er and the poorer sections have been
given the double representation in the
executives. The entire distribution of
wheat. rice, etc. has been managed
through the cooperative system. The
other day Mr. Indrajit Gupta made a
suggestion in this House that for im-
plementation of this 20-point pro-
gramme there should be popular com-
mittees. Now, that is what exactly
has been done in Assam. There pro-
duction, procurement and distribution
councils at district levels have been
formed with represeniatives of popu-
lar mass and pary organisations.
These are headed by representatives
from  non-.official organisations. A
Minister has been appointed Deputy
Chairman in each council, But the
Chairman is a non-official, These are
fully representative of all mass orga-
nisations having an effeclive role in
decision making and for implementa-
tion.

MR, SPEAKER: Please conclude,

SHR] DHARNIDHAR DAS: Sir. I
crave your indulgence to give me five
minutes more,

MR. SPEAKER: There are many
hon. Members who are still {o speak.

SHRI DHARNIDHAR DAS: I am
raising a very important point.

MR. SPEAKER; I will give you two
minutes more,

SHRI DHARNIDHAR DAS: Sir, the
question is whether the 20-point eco-
nomic programme will be implement-
ed only through the bureaucratic
machinery or whether ithe people will
also be involved in the actual imple-
mentation. It is not merely a question
of getting their cooperation. This
has been done in Assam and it has
succeeded there, If we want to fight
capitalism, we must fight to undo the
capitalist law of demand and supply.
Atcording to this law, if there is less
supply and more demand, prices will
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g0 up, without any relation to the
cost of production. Therefore, we will
have to undo this capitalist law of
demand and supply, Assam has given
a bold lead in this direction. There
price has remained the same, whether
there is scarcity or abundance. We
will have to understand the laws of
capitalism and capitalist development
as well as the laws of socialism and
socialistic development. For, socialism
mass involvement and participation
are indispensible. In our State, we
have not only involved the people in
mass meetings, but we have given op-
portunities to the people to participate
in the running of the public distribu-
tion system, in the distribution of
land to the landless people and so on.
People are involved in this work. not
only in the offices, but in the fields,
Similarly, the Governmental machin-
ery has to work in the fields, not only
in the offices.

Therefore, this change, this undoing
of the capitalistic and bureaucratie
process is very important for the im.
plementation of the 20.point economic
programme and this is how we have
to fight the right reactionary {orces
at the economic base by undoing the
capitaligtic system, which is the bread-
ing ground of the right reactionary,
and fascist forces.

DR. K. L. RAO (Vijayawada): Mr.
Speaker. Sir, we should express our
deep thanks {o the President for an-
nouncing that a National Waler Re.
sources Council will be set up, This
is a very important step and it is long
over-due. Many nations have accepted
this and they have set up councils and
have reaped great benefits. The de-
claration of water as a national asset
will creale a large amount of confid-
ence in the people and it will be the
best step for bringing about integra-
tion among the people,

Water, Sir, is most important especi.
ally for India for the agricultural pur-
poses because India is pre.dominantly
agricultural. It is by doubling the
irrigated a~ea since Independence that
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we have doubled our food production.
This is a point which has got to be
noted so that it will help us in the
criticgl t:mes ahead. We are assum-
ing that for the rest of the century,
in the next 25 years, we should double
our irrigated area. It means, bringing
another 43 million hectares under
irrigation. This is a very huge and
stupendous task and it requires a very
careful consideration. The National
Water Resources Council must be in a
position to accelerate the pace.

There is another point. India is cul-
tivating for foodgrains as much land
as the USSR or China. But, we are
producing only half the amount of
foodgrains and this is due to want of
sufficient irrigation facilities.

SHRI R. S. PANDEY: Is the area of
cultivation the same?

DR. K, L. RAO: The area of cultiva-
tion is the same in Indla, USSR and
China. Still, we are producing only
100 million tonnes as against the 200
million tonnes produced by them. The
reason is, apart from the erratic con-
ditions due to want of sufficient irriga-
tion facilities on a scale that is neces-
sary, one-third of our land is subject
to drought conditions. Therefore, the
effective land that is really producing
food is very much less. ~

Therefore, what I am submitting is,
the National Water Resources Council
will be of greatest he!p in tackling the
irrigation problems more effectively
apart from general planning. What
we should first do is to look for areas
where irrigation is necessaryv and pro-
vide the facilities there, For example,
in Madhya Pradesh, the area of culti-
vation is about 20 million hectares,
10.7 million hectares fo be more ac-
curate. Of this, the irrigated area is
only two million hectares. Here, it is
very interesting to make a comparison
with Pakistan. Pakistan has also got
under cultivation 10.7 million hectares,
exactly the same as Madhya Pradesh.

But it is producing far more food than
Madbya Pradesh from its irrigated
area of 12 million hectares as against
2 million hectares in Madhya Pradesh
—almost an absurd proposition, This,
of course, is because of the irrigation
system of Pakistan which was formerly
a part of India. Madhya Pradesh has
got a high potential. So what we
should do is to take up a special pro-
gramme of an irrigation scheme in
Madhya Pradesh. Then only it will
be possible to increase foodgrains pro-
duction in that part of the country.

There is another point. That is
with regard to Kerala. It is very
interesting to note that Kerala has
plenty of water and it should produce
more food, but it is not able to do so.
That is because of the dense popula-
tion and the very limited availability
of land. When the land is limited,
vou have got to adopt other techniques
to make up for it What do we do?
We have to do as in Bombay, for in-
stance, where because of the limited
land they do wvertical construction and
not horizontal construction. In the
same way, in Kerala the land must be
made to yield a second and third crop
whereas at the moment we are doing
only one crop. That means we must
have an irrigation system with stor-
ages. But it is very unfortunate that
in Kerala there are two schemes, the
Pamba and the Kallada, which had
been sanctioned ten years ago, but not
completed. Theyv are small projects,
but they are still hanging on, The
result is that prices are going up and
the object is not achieved, Therefore,
what I would submit is that if we
spend an additional Rs. 25 crores, we
shall be able to produce enough food
from the Pamba and Kallada projects
and also other projects—food which
will be sufficient to meet Kerala's
needs at the present time, The Water
Resources Council should look inte
these special problems.

As I have said already. there are
vast drought areas in the country
Ome-third of our country is drought-
prone. Thereore, we should take stegs
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to see that the drought areas are pru.
vided with irrigation. This is most im-
portant. But we have not done it so ar
There has been no comprehensive
scheme to tackle this problem. First,
we should tackle the drought areas of
Bihar, in Palamau, Gaya and Shah-
abad districts. Plenty of water can
be supplied to these areas. But we
have not done that. Similarly, Madhya
Pradesh has got the Rewa plateau, UP
has gol the Mirzapur and Bundelkhand
areas. All these are highly drought-
stricken areas. With the result that
year after year we have to import a
large guantity of food and a!so spend
a lot of money on drought relief. We
must avoid these and make special
funds available for these two or three
areas. Similarly drought areas in
the rest of the country must receive
attention.

Then again, this country, as you
know, is subject to serious floods, The
Council must take notice of this seri-
ous-floods problem; it does not matter
so far as other floods are concerned
because they can be dealt with by the
States and the Ministry of Irrigation.
But there are serious floods which
occur and which can be tackled only
by alloting svecial funds for them and
by taking a deeper interest in them.
For example, in Orissa there are the
Brahmini and Baitharani rivers. They
cause a lot of trouble When something
happens, we just meet, discuss about
it, but nothing happens, These two
rivers must be contro'led. Also in
UP, the Rapti, the Sarda and the
Ghagra are rivers which have beeft
causing a lot of trouble rendering the
eastern parts of UP completely poof.
though they have the richest amount
of fertile land, because all that is taken
away every year, Likewise in North
Bihar, we have the Burhi Gandak gnd
the Adhwara system of rivers which
cause a lot of {rouble year after yea’
Then in the Assam WValley  the pro-
blem posed by the Brahmaputra and
its tributaries is a most difficult pro-
blem. These areas have got to b€
given specigl assistance and special
consideration.

I
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We have got all these problems.
The question is, what do we do with
these projects? Everything requires
money. We have only one basketl
from oul of which we cannot take out
money for everything. What do we
do? For this, I submit we must adopt
a new approach, Here I would sub-
mit a few poinis for the consideration
of Government. Prices, have gone up
steeply. At the time of independence,
the cost of irrigating one hectare was
Rs. 500; now it “costs Rs. 5,000, So
you have to have a new approach for
solving these problems. This is a very
serious problem. It will become much
more serious in twenty years time be-
cause by then we would have so many
more people on the land. If you are
not prepared for it you will be con-
demning the whole community to a
condition of utmost poverty. You
must take people’s participation and
associate them as they have done In
other countries hke China or USSR.
You must introduce a certain amoumt
of compulsory service for the people
of those areas; they must be associated
in the construction of the projects
like distribution channels. It is quite
simple but one has to organise them.
Similarly we have to spend a huge
amount for overhead and establish.
ment charges for managing our irriga-
tion system; we have to spend crores
of rupees. We should think of ap-
pointing irrigation committees as was
done successfully in the United States,
consisting of non-officials. They have
got to manage the irrigation system,
We can reduce considerably the cost
element involved in this. Similarly in
the irrigation charges also some
changes can be made. For the second
crop slorage of water is necessary.
For such lands they charge less in
the country. For the second crop they
should charge irrigation charges as for
the first crop. You have to tackle this
problem by adopting such measures.
There is a serious problem ahead of
us; in the next 10—20 wears India is
going to face a critical situation, heavy
population and inadequate amount of
food production. Therefore it is neces-
sary that we should take up the vari.

ous points that I have mentioned.
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I find that there is no mention about
power in the President's Address. I
am afraid that we should pay more
attention to the problem of power.
Power supply is utterly inadequate in
this country; it is 20 million kw for a
couniry of this size and population
it is nothing, We should increase the
quantum of power in our country. We
have adopted five year plans for power:
it should not be so; it should be ten
year or 20 year plans for power. Then
only we can tackle the power problem.
In 2000 AD what should be our plan?
The target should be 150—200 million
kw. We are now having 20 million
kw; it should go up by ten times.
Otherwise there will be complete dark-
ness in all sectors of life. Power is
most important and essential. In our
country more than fifty per cent or
even 70 per cent of energy is got from
burning wood, vegetable waste, cow
dung which are called non-commercial
fuels. Those can be used as manure
and fertilisers. In many other coun-
tries, in the United States for example
only five per cent of the energy comes
from non-commercial fuel; all the rest
is produced from commercial sources.
We should take a comprehensive view
of our power problem and see that the
quantum is increased. There is no
meaning in saying fhat reducing the
loss in transmission or better manage-
ment of distribution will give the
needed power; never. We want power
in a big way. There should be an
emergency power plan in the country,
apart from the other emergency
created in the country. For instance,
Maharashtra is well developed and in-
dustries have come up and are also
coming up daily. I was surprised to
learn that last month when hydel sta-
tions were full of water and hydel
production was quite good, there was
power cut imposed in WMaharashtra
because the demand is much more
than what we are able to produce.
When I was there I heard a proposal
was there; the Tatas had a power sta-
tion at Trombay and the Government
of Msaharashtra and the Tatas have
decided to jointly increase the power

production there. [ should say. do
not depend upon ideologies; go
straight ahead with that project and
create 500 mws of power, because as
facilities are already available it will
mean an advance of two years in the
commissioning of project;.in the next
three years it will be possible to
create 500 mws for the State of Maha-
rashtra which has a great demand for
power. Similarly in Tamilnadu there
is heavy power shortage and they are
thinking in terms of Neyveli and
Tuticorin, They are long term plans.
They should develop power in the
Singareni coal fields and transmit
power to Tamilnadu and that is the
only way and it should be done on a
priority basis. Apart from whatever
general plans that you may have for
power, there should be emergency plan
for power also. Just as there is an
emergency for discipline, etc, you
must have an emergency power pro-
gramme, People do not realise this
priority need in our country.

People should recognise the vast
shortage of power in some areas. Take
for example Bihar, particularly North
Bihar. We are talking of these areas
where the power per capita is 10 kw
hrs, as against an average of 100 kw
hrs. in India, Whalever reforms you
can start it is important that Bihar
should improve in power generation.
It is the less power fed area. 1 would
therefore submit that we should take
note of these areas and see ithal power
is supplied on an emergency basis. So,
vou must have a plan of programme
for 10, 20 years—a larget plan. There
is a general plan for generation of
power. There should be a special emer-
gency plan for giving electricilty for
the highly deflcit areas, Otherwise it
will create a considerable amount of
hardship.

Finally I would like to caution that
very often here and elsewhere the
solar radiation is referred to for gene-
rating power. But we are not sure
of it, Research is going on, It will
take many years to come before it is
available for use. But the mhin im-
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portant requirement is that we must
try to produce power from proved
commercial sources We do not want
it in terms of kilowatts but we want
it in terms of thousands of kilowatts.

Therefore, I would submit that in
respect of power and water, necessary
step should be taken to see that na-
tional water and power Commissions
are set up as early as possible, Some
thing on an emergency basis must be
done i1n power sector for generating
power 1n those areas which are badly
in need of 1t 1 would only say that
this 1s the best period for us to adopt
new approaches and see that mm-
mum needs of the country in respect
of power and water are provided,
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Ffew 3n & fag afeera faar &1 =
fafz &1 q@ e gon a@ o= woAT
#4Tq =g 97 s fegr 4r| IRE
FIHE F1 A&7 afew & 7 7f 17 T
¥ o= 2w gt 7, gerd faww et
7 gfers 9\ B 1 aerEET A s
gfevr iy 7 w5 &1 & Ifew we@-
ag #1 forear @y 97 It FET w
T AT gW fEam o sy afprly
sfaw it a8 T 4@ it ) wiea-
ot 7 Y JIAT 2w FY Ave gA-@TET
grft, afe mw w1f fadnfr o &1 7
At | zEfag amiw & @@ 51 Tlgq
& 9 sfauer #7 9@ 5=7 F7 | 99 %
& W9A AladA F1 A7) qged, a% 9%
ZUIT A0 WO ALY A AT E ) WT
37§ g9 §13 7=% ¥ gewr giEH
WY Fr a1 ag fegaam, s fF 01 &
q1d 79 9T w18 T ot wuH
7l § 77 & % wwa & ward 9%
afayls ®t awsr ST | 99 AT 77
iz fear ¢ fr g adRlY &7 gerdd
N T FT g ¥ ¥ gfawm
T1EF § a1 ¥qr gwar wg i s
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x wafag ? sy ax dfawaw # ofed
®@ #r wvw § qoifa @1 g feafa
% IgaT fady F46 | gafay smawsa
g ara %y ¢ fr afqam £ g6 987
TTw &7 Tifgd |

Wfes wigwi #1 aga ¥=1 ¥
et & | WA ¥ geEt, 99 6 qd
 Taray &, wdr offas afasre &
AR ®r€ T g, WoTaa g ar FrE
wifes® qar g1, W7 IqF T FAAT
& fga 7 g & @1 &+t Far faady
wifgd | W7 GF HIEHT AT TYE AFY
TTHT T(FAT § A7 IABT TH FFT QT
g1 &few wore arat awgwt & a9 9%
¥ gHAT 99T AT § @ oI9S
g A Fe wifed 7w W@ I
TOET T FIEr, WA, AT WY AqH
T ¥ AT &, @ 98 @€ I A

s Tt 7 Ay ady fadar )
o gArt gEEE 9 griwE A
W § | T FTAT BT TGAT AN FHA
uF-uw faa § 5, 5 gHIT €37 F §,
@ fir fa W 7t @RFT AAGT FAw
WL &7 qar & | safay U AT d fw
gré #12 Wi gifra 51 aqr g w
T FT F M A 9HEAT ST FAq
fear st &% gar, fagra aam,
farmrr afew®t AT g9m@dl 1 am $
sifiwwr fad s0d 1 wrr Prar=it 7 graa
g & fF @51 16 777 7 fawdT &
ST I7% gra dar far gur MW s
wa wv fasar

& gg oY Fgar IRgan g ¥ fafaey
qr Y @fen it wifgq 1 fafred
T gEAT G BT FT FT HTIERAT
¥ g1 Nt &1 owwar ¥ N gerw
g & arean e 5@ 97 oY
g_Wm gaw Ay §T awy &

go Ffag Tt & qET 99| w7
FI-9TT ¥ Aar =TT |

&1 3T AW A ofr IGTT ¥ wq
g1 f& foar ofwdi ®Y #1§ wfgsrc
sy 74 §, Iy foar st gt
qifs % IR & wfawre 37 =ifegd
IF w71 s Qar w&T S ag Y
FT I |

W gATX AW F T4 A¢ ANt ©Y
wr§ iy g 738 21 oF FRm
fedt 1 W owe Sar & 1 Fifwa omar 7
gar gar wfafafe  gq% a1 ==
A& ¥ gFr | 47 & 9T 10, 5
1 gT wrafugt ¥ oF ffave @)
Tt TETT AT A A 10, 5 FrlAA W
AT FT &7 Frq 1 et W darHat
w1 ot gft ware whawt fag sF )
] qF gTa & g ot v wqs afe
w ¥t 9% faar &1 979 wg7 fF 3q
9T WEETATT FT AT & | a9 7 o
o & w1 f far T weerATT &
A% &, w0 fEdt qdvr w ofy S F
AAT WOT B TH WHT WETIT BY
fram 7

F & ar a wifngi & a e qaqqr
g\ & saqry AT qewwq A A
ATRAT E 1

fa= st ¥ g afaw =@,
FefAad A N IGT G ? 17
dfaar ofsqs & A2t & 3 o At
T A& T | W AT 7T 9% Ifeww
iy qgigus whagn @
wfawr ®Y 9e99 7 /AF &)

sfaue &1 & fggra, s Har
W< us @ g wifgd, wad famr
g oY a7 wfaow F7 wdsw @ far
gwaT g1
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®7 & o 7 dfHR WT FE-
wrwe & fagra w fgr & gro wo=man
Y2 Iwk af omrerey agt i fadt )
g} T wEEAT Y { w1 @ whgEn
® TV ANEE ATGA | TETT HAT
st e widy § o wiger & g
€ 3w w7 a=mar @ 1 g aww 23w fegi
#Y St 7 @< fFar @1 &, W0 ITH
w1 e T & i ' &
faqg wwaa fear mar Mt 99 T
N spfead wara & a€ ) sETT A
§ wdt adt 0% & B & wr@A Y
TaTaT § |

gt weefa 7 sed wfwamo
# wiferr &Y ara 747 & | IFA NN
w1 a1 {7 2w & w7 ot & faww
far smam w7 foedy gf ofedt &
9T & fog w79 6@ 9@w |
safea gwmt #1 fog? g0 sl £
qidY 3% W17 agt 9% arw wfz @ T 8
argent & anfed | gay s fowd
gt wfedt = 3= gom & fog waw
o =rfed | gad 2w # w9 wie-
qfg & fog #1¢ wqra ¢y g anfag
oS gH AF-gIE! T FAATIET
¥ g@E 21w frdr wfosrd &
HEFT FEATAY AT HETNTFE F WO
3 qEEr ATAT § A FAAT-GFAT F HFO
g% a1 A7 faw aEr &

siq 7 % {2 agem T1ga § & anw
F1 faweft SF1F 1 FTH AT LA
fog awg g~ ow fagrar ov 7 S99
W< Tw afwaal & 18 w7 & F1o0
@ER ST T, FET AT WAL TG A W
@ g fFar @ aw o @ A
ariedy |
THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO

GCHAVAN): Mr. Speaker, Sir, I am .on
my legs for a very brief intervention

(M)

on the discussion on the Motion of
Thanks to the President. I must first
of all, thank many of the Members
who 1n the course of their contribution
referred to some of the important as-
pects of the foreign policy matlers.
They have certainly made a useful con-
tribution and some constructive sug-
gestions. Some times they were gome-
what critical also. But looking to the
contents of the speeches on the major
issues, I get a very pleasant impression
I think, sll of you will share it with
me that as far as the aims and objec-
tives of the foreign policy of this coun-
try are concerned, there appears to be a
general consensus and that I think is
one of the assests of our national
strength,

Mr. Speaker, Sir, in the course of
my brief intervention, I would like to
deal with two aspects of the debate;
one naturally deals with the foreign
policy matters but ultimately foreign
policy in way, is a reflection of inter-
nal political and economic policy as
well, If I mention those subjects,
certainly I will be dealing with both
the subject together.

As far as the important matler
referred to in the speech of the Presi-
dent is concerned. I think, we have
practically taken a review of the entire
world situation. We have tried to
refer some of the posilive aspect and
positive positions that are developing
in the world today. And we have also
made a reference to certain elements
or forces which can be said to be of a
negative characler. I regard to the
positive points, we have welcomed the
successful culmination of the Helsinki
Conference where the European
couniries had met to  consider pro-
blems of their security. We have
welcomed it as one of the very posi-
tive elements among recent develop.-
ments in the world, where two groups
of Powers have accepted the principle
of peaceful co-existence. They have
committed themselves to make an
effort to relax the tension both in poli-
tical and economic matters as also to
seek areas where they can cooperaie
with each other. Looking to the his-



187  Premdent’s Address (M) JANUARY 8, 1976 President’s Address (M) 188

[Shri Yeshwantrao Chavan]

tory of the last two decades, this is
certainly a very positive development
which we have welcomed. The other
important development in the world
gituation is the successful end of the
people's strggule in South-East Asia,
particularly the people's struggle in
South Vietnam, Cambodia and Laos
which have struggled for decades with-
out the help of any big power. I was,
really speaking a demonstration of the
very bad inherent strength of the peo-
ple against the forces of imperialism
and colonialism, when they depend on
themselves and not on any other out-
side force. I{ has been demonstrated
that if people fight with determination
and patriatism, they can ullimately
succeed. This certainly is some thing
not only good for the people themselves
in those countries, but it certainly
gives a sense of confidence to the
people at large. I would say that it
gives a sense of confidence to the suf-
fering humanity, that they certainly
could have a bright future, provided
the depend on their own strength,
on their own strategy and on their
own efforts. This is one more impor-
tant development that we see there.
Another major political event to which
we have made a reference—] am try-
ing to categorize them, but they have
been individually mentioned there—is
the African continent. There, ‘the pro-
cess of de-colonization started after I
would say, the defect of fascism in Por-
tugal itself. So, as a matter of fact,
the process of de-colonization started
at home in Portugal; and then, this
wave of de.colonization started in the
Afican continent; and we see that a
number of countries. So whirh men-
tion has been made in the speech of
the President, have declared their in-
dependence and have come into their
own—which is a positive factor. But,
Sir, if it were only these three factors,
1 would certainly have said that
things were very rosy and that we
should sit back relaxed and say: “Very
well done and now very little remains
to be done as far as our nation i con.
cerned.” But, unfortunately, that is not
so. When these things are making

progress, when nationalism has suc-
ceeded in certain areas, those forces
which were defeated, have not accept-
ed their defeat with any grace.
They cannot, because it is not the
forces but, really speaking, it is the
interests which are defeated: and the
vested interests never accept defeatso
easily. That is the basic thing; and,
therefore, they have now changed their
fronts. They have changed their tacties
and methods, théy have changed their
ways of doing things and changed the
areas of functioning;; and they have
changed the instruments also. That
158 what we have to see, because they
are not going to accept that as the
final word, because they are not only
nations or only groups of people, they
are dominating world interests which
can depend only on their capacity to
exploit, and if at all have to under-.
stand these world forces ultimately,
we must understand them in their cor-
rect perspective. Therefore, they are
trying to find out some other ways,
some other methods.

16 hrs.

When they saw that their army
itself could not succeed, and would
never succeed,—that is one thing

that is very clear now—they have found
out some other ways. The other way
is trving to divide the developing
countries, the non-aligned countries,
trying to get those elements in those
countries which are favourable to
them, Here I would lke to differ
slightly from Dr. VK.RV. Rao, if I
have understood him correctly. There
is nothing like internal Fascism alone,
I do not believe in that sort of thing.
Fascim is external as also internal.
External Flascism has an  op-
portunity to work mainly on internal
base which is narrow, There is
always some base of vested interest in
soclo-economic fleld in a country on
which they try to  build themselves.
They make use of these forces also.
That exactly what is happening in
Angola for example.

We have welcomed the independe-
nce of Angola. We have welcomed
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the independence of Mozambique. But
what is bappening in Mozambique
and Angola tdbday is an eye-opener.
We find -there the real representative
of all world reactionaries, all reaction-
. ary philosphies, the imperialistic or
neo-colonial economic policies, the
racist policy. South Africa is the
epiteme of neo-colonialism. Teday,
South African forces are making an
armed intervention in Angola, They
are sending their armed forces
to Angola. This is what is happening
in Mozambique for example, In
every colonial country, there are al-
ways cerlain elements. There is an
army trained by the colonial powers.
If that can be made use, of, they
certainly try to use it. There are
some economic, vested interests which
can fry to assert themselves. Because
they have np further opportunity,
they would like to give last battle.
That is what is happening,

These are the negative elements to
which I was making a reference, and
these negative forces are not merely
seen in the distant African continent.
They are in the Indian Ocean, they
are in South Asia, on our sub-contin-
ent. What is happening beyond the
borders of our country and perhaps
within our own country?

I beard arguments for and against
the emergency, why it was necessary,
why it was not necessary. Let us
now take it for granted that it is a
reality, Now we will have to find out
why it came about. When you ac-
cept that it has come because of cer-
lain basic reasons, political, economic
and social reasons, we have to accept
that reality and try to make a crea-
tive use of the emergency. ] would like
to deal with that aspect along with
other matters,

What was happening in the coun-
try? I hearg with rapt attention the
speech of my hon, friend, Shri Pras-
anshhai Mehta. He said that the whole
thing was linked up with what hap-
Pened in Gujarat. T would say, not
only Gujarat; I would go even a little

(M)

before that, What happened in the
last few years in the country? I
think, it is your and my responsibili-
ty, as representatives of the people and
as advocates of democracy, to look
back as to what was happening. Let
me think aloud with you.

When we say that we accepted a
new Constitution after Indpendence,
when we say that there was a tryst
with destiny, when we fondly quote
our great leader Nehru, what were its
implications?  Its implications were
not merely the transfer of British
power to us. But it was a commit-
ment to our own people for a socio-
economic transformation. This is the
tryst with destiny. For that matter,
the Parliament was created. The
soverign Parliament is the expression
of the will of the people. About some
other democratic institutions in which
all our members have faith, we have
no less faith than what others claim
to have in those democratic institu-
tions. The political parties as such
is another institution of democratic
culture. The courts are in institution
which is necessarv for the functioning
of democracy. I¢ is sll right. But arc
vou tu go by only the forms of demo-
cracy? Are you going to take shadow
for substance? What is the substan-
ce of democracy? What is the basic
objective for which we have accep-
ted democracy as an instrument 10
India. It is the snrin.economic trans-
formation.

What have we been nhsgerving in the
last few years? Kindly excuse me
if my phrase is not so elegant. I
think, it is a common man's phrase
if I may say so. At least I have
felt, functioning on the Treasury Ben-
ches, functioning as a citizen of India
functioning as an old freedom fight-
er that there was a game of ob-
stacles going on all around. This was
all that was happening. There are
many plus points in our internal situ-
ation. In the least 25 vears, we cer-
tainly have created many important
assets in our country. we have built
up great talent in all fields, in the
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tecnnucal neid, in the scentine nela, 1n
the agricuttural neld and so ou.
we nuave created new iolra-struct-
ure. Wwe have built a very big diver-
sited indusirial base in our country.
We have developed some umportany in-
stitutionsg to which I made a rererence.
But having done all this ultimately;
one was feeling that we were nol ex-
ploiting or making use of all the pot-
ential strength and assets that we
have bwilt in our country,

What was bullding up was sense of
frustration 1n the couniry. If  we
allow a sense of frustration to buud
up; 1 would say; that itself means un
end of democracy 1in the country.
This is a basic thing. 1f people reel that
with all their strength and assets with
all the democratic institutions they
have got, with all he political sov-
ereignty that they have got, they are
not likely to make any progress {o-
wards gocio-economic transformation,
that is the end of democracy itself.
Democracy means faith of people m
themselves. The moment they feel
that they cannot make any further
progress through the imstitutions that
they have created and to which they
are committed, once they get that
sort of feeling, that is the end of
democracy,

Some people tried to see democracy
in a particular sense, whether they are
allowed to speak what they want
whether they are allowed to
function as they want. I think,
the phrase in  Hindi s Manmani.
This is a very expressive and a very
eloquent phrase that I have found
in Hindi. If manmani means democra-
cy, well, T must say, the time had
come to say, stop it. Somebody had
to say it. Somebody required the
courage to say it. Fortunately, in the
person of Prime Minister, we found a
great leader in India who could say
that. So, it 18 not merely a question of
what happened in Gujarat. But what
happened in Gujarat is certainly, an
illustration of it....

132
An Hon. Member: Stone-throwing

SHRI YESHWANTRAO CHAVAN:
Apart from stone-throwing, the violen-
Ce as such is bad enough, and I am
sure that Mr. Prasannabhai Mehta
will not justify violence. Now, may
i ask him another question? Even
for right or wrong, can an elected
representative of the people be forc-
ed to resign? Can you gherao a
Member somewhere outside the House
and ask him to resign? Will it be
justifiable? If that happens, that
is the end of democracy. What was
happening was an organized attempt
by very eminent people, because they
were accepted as eminent people by
some people, they had their own place
in the politica] life of pur country....

SHRI P, M. MEHTA: The point which
I made was this: the movement was
financed and encouraged by the Cen-
fre.

SHR1 YESHWANTRAO CHAVAN:
You have made your point. Now, let
me make my point. 1 am taking this
only as an illustration. An organi-
zed effort was being made in this
country to create a political vacuum.
What 'was happening in Gujarat?
It was not happening merely in Guja-
rat. Tt was intended to be spread
throughout India; it was supposed te
be done in Bihar; it was expected that
the same thing could travel from Ah-
medabad to Bombay—a shorter dis-
tance. But Bombay proved to be lit-
tle stronger for them. I must con-
gratulate those people. The idea
was not merely to confine themselves
to State Legislatures, but if they
couldi—and they wanted to they had
plans to ultimately reach the major,
important sovereign body, this august
House. If a vacuum had been creat-
ed in India, ecan anybody with his
hand on his conscience say that there
would have been democracy in this
conntrv?® And this, only because
some people wanted it to happen that
way!
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What 1 was trying to draw atten-
tion of the Holse to was this 1he
major responsibility, the major com.-
mitment, was to achieve the socio-
economic transformation. The other
things are inmstrument, of that trans.
formation, once we accept this basic
position. We must realise this. It is
pot merely that we are in the times
of Emergency  Certainly there are
some good advantageg which have
come out of this there 18 more dis-
cipline, there i1s more production,
there 15 more orderliness These are
umportant things as they are, hut I
would say that these are elementary
things. They have to be there, be-
cause without these things no demo.
cracy can ever succeed We were
thinking of democratic planning, and
we have made an atlempt at it we
have partly succeeded, and partly we
may not have succeeded What are
the resources when we are planning’
There are some trangible resources
and there are some intangible resour-
ces Money, men, electricity and water
are tangible resources and they are to
be made use of But the intangible
resourceég are equally important, and
they are the unity of the people to
make use of these resources in a
planned manner and the determina-
tion to go 1n a particular wav with a
particular speed with the determina.
tion to achieve those targets 1 think,
because of this game of obstacles
ihese intangible resources which ¢re
more vital than the tangible resources,
were hecomuing scarce in our coun
try Discipline, and as a result of
which 1 was very pleased to listen
for the first time the Steel Minister
getting up and saying that the targets
that we have fixed for this vear have
been completely fulfilled It was a
moment of joy, a moment{ of pride
and I hope we get opportunities to
say that for every achievement 1n
every fleld, in the economic as well
as the political field

This was the situation that was
developing in the country and if we
hed alowed ths to proceed further

T840 L 7

(B}

what sort of an image you could have
in the international fleld?” If at all
you want to be eflective. in the 1n-
ternational world, you must be in a
position to say that this 18 what we
are able tp achieve in our own couns
try and this is what we are
trying to achieve During the last
few weeks, a few months I would
say, 1 baq occasions to wisit g few
of the western democratic countries
or, if I may be permitted to say,
the so-called western democratic coun-
triegs and 1 had occasion many
times to discusg thus question of em
ergency with them and I saw a
sort of frenzied criticism a complete
ly malicious and mis informed critic.
1sm. and sometimes they used to ask
“We are saying so and you do not
think what we think about you is 1m-
portant’ 1 had to tell them very
respectfully—naturally our Foreign
Minister has to be very respecttul
when he talks with others, even with
you Gentlemen, he must be respects

ful
SHRI VASANT SATHE
That 1s natural

SHRI YESHWANTRAO CHAVAN-'
Perhaps yes 1 told them ‘Certainly,
ves What vou think about us is im-
portant and we should care for it but
in our priority what we think about
ourselves 15 more important tor us You
may think whether we are democratic or
not or whether we have got the free.
dom of speech or whether we have
got the so-called free Press or not
This is what you think, but let us
go and see what the large masses of
India think about 1t Ultunately,
that is the final proof May be an in.
dividual here or there gr some group
of people here or there may criticise
us But, like a magic 1t was saen
bv the people; who said, ‘Well, this is
exactly what was needed to be done’
Bometimes, the politicians learns from
the people I thank all the time
the politicians learns from the peopls.
In a democracy, people are the great
teacher and when this emergency was
declared, we saw people saying, ‘This

(Akola)
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was exac i
ikt Tt 2w e W e
15 done, That . s

" was the Hnal verusct
8nd & more important verdict against
which you are complaiming. Al the
speeches that I have heard on the
other side are not speeches against
what the Government has done, but,
really speaking, they are complaining
that the verdict ot the people has
gone againsi them and they just can-
not be justitied, That 1s the
thing,

‘Amereivre, 1 would say, what we
are passing lniough accoramng to e,
s 4 very amportant phase of  lustury
or period o1 the post-independence
Indis, g very unpollant phase ol Lus-
tory. it can be g greal phase ol hus-
tory, thus ume we LUDK a rdlliel veiy
haid look at ourselves, a hard lovk al
our metnods, a nard look at vur uil-
slilutiung and a4 hard look at gur meang
and methods ana as to how they should
change lims 15 the (me As 1
told you, 1| am only thinking aloud
with you The emergency 1s contmnu-
ing. Now, we have to see 1t we ule
prepared to get the results ot tins
thing. It 15 not just an emergency
Emergency 1s Just an occasion to have
another look al things Many mem-
beis have said that and many
others would have said 1t that if we
had not done that, what happened in
Bangladesh would have been repeated
in this country. What has happened 1
Angola or Mozambique or any other
country would have happened here, I
tell you from my experience in the
last one year. Let us take for ex-
ample M non-alignment move-
ment. What has happened to the
non-aligniment movement which is
the most potent weapon of the
progressive forces in the world
today? Thanks to our great leaders
bke Pandit Jawaharlal Nehru, Tito
and his colleague®s who thought of
this movement, thought of this prin-
ciple.  They could do it because I
think they had made a very correct
judgment about the type of world
that was going to emerge after the

basic
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Second World War, there were pro-
gressive forces which were expamwng
and asseiting themselves, They had
crealed new nopes in mankind snd
there were forces which were atter
distributing the world, interesied 1n
status quo. At that tume it wag
necessary, lor liberated countries and
independent countiles, 1f they had to
succeeq In their achievements and in
their gtrategies to remain independent,
to follow theiwr own methods. In order
to do that they had to accept the
principle of independent foreign policy
based on acceptanve of progressive
socio-economic objectives. They lad
to transtorm the socielies, creale new
societies based on social  jusiice
and eguality, remove the exploitatien
that existed in the colomal world;
and 1f they had to do thal, they had
to iollow independent national poli-
cies They had to assert their lib-
erty to act imdependently of others on
merit gnd that 15 how this non-aliga-
ment movemenl grew.

There were couniries which wete
laughing at non-aligned countries in
the peginning. There weie spedkeis
even 1 our country and in Parha-
ment and you can lind their speeches
ridiculing non-alignment. But, gra-
duadlly, we found that non.alignment
policy had been accepted as one of
the very important plans ot more
than 100 countries n thus world, It
15 somelhing very interesting that
when the big powels—big 1mperial
powers, saw that thuig 15 making an
impacl, they have resorled lo some
diflerent tactics now. There 1s an
attempt of infiltration 1n the non-
alignment movement. There 15 an at-
tempt to dilute the principles of non-
glignment., One has to be very care.
ful about this. We find that the non-
alignment movement made an impact
as a result of deliberations in differ-
ent forums., Whet they did in the
six special sessions in UN, for ex-
ample They gave a call for a new
economic order and the one phrase
that really speaking frightens the
imperial powers in the world s
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‘s 'mew ecodomic order', We are
yei to put content in it, we are
yet tp organise it. But after 1he
sery acceptance by the most impor-
tant representative body of the world,
of the declaration for having a new
economic order, they think there is
a basic challenge now, and new and
different tactics have been started.
We have io be wvery carefyl about it.
I must say that this new dialogue
or new movement that has been sup-
ported by the developing countries in
the world today of having & new
economic order 18 somelliing where
ywe are taking an attitude of co-opers-
ton. We are trying as a malter of
1act, to test the will of the develup-
ed countries—whether they are willing
to accept certain programme of new
economic order, This is going to be
the final test for them. It has to be
proved  whether—begides  showing
wish or mere talk of co-operation,
they wunt to make sacrifices {o bring
about eyuality; because 1n our own
country we are fighting for removal of
the distance between the rich and the
the poor and we are emphasising
equality m the country. Thc same
problem is before the world to-day.
As 1 have often said, to the world
wrenda to-day the first item is econo-
mic equality, removal of in-cquality
between the rich and the poor nations.
It 1= really speaking the basic problem
of world. Is the basic problem of
any individual country. This is, really
speaking, the major problem that "ve
face today. I would not use the word
‘leaders’ because that is a sensitive
word, but as pioneers, it is our res-
ponsibility to see that the mon-aligned
movement remains committed to its
basic principles so as to fight the
process of exploitation the process of
de-stabilisation and the process of in-
tervention. This is going to be our
major policy. The negative forces
which are gnerating are resorting fo
rather very interesting tactics. 1 do
not want to go into the details now.

India i trying to build up good
Telations with our neighbours and
this is the basic plank of our
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policy. We want to develop friendly
relations with Nepal, Bhutan, Bangla
Desh, with Sri Lanka Pakistan, West
Asig, Atghamstan, Iran,—with every-
body, What some of the big coun-
tries aim at is to plant the seeds
of suspicion in the minds of small
neighbouring countries. This is their
sirategy. India 1s big and we can-
not shrink because somebody wants
us to shrink. We are what we are,
What are our objectives? We do not
want to impose our will on anybody,
We do not want io invade any coun-
ury. If at all our army was used, it
was used for the lhberation of a
country, If at all we had made use
of our army, 1t has Leen used lor
peacciul missiong in some couniries.
We sent our army iy places like the
Gaza and some other countries waere
there were wars. They funclioned
there as peace-keeping forces. This
15 our objective. We are certainly a
nationalisy country believing in our
own independent foreign policy. We
certainly have our own social and eco-
nomic objectives. We are determin-
ed to achieve them, whatever may he
the difficulties in our way and I am
sure we will succeed in this matler.
So far as Bangla Desh is concerned,
we were shocked by the brutal mur-
der of their leadership there. But
even so, we said, it is lheir internal
matter. But, a malicious campaign
wag started saying thatl India was inte-
rested in ‘military intervention in
Bengladesh. I would just give this
as an illustration. This malicious pro-
paganda was done to create suspicion
in the minds of neighbours, among the
non-aligned countries, because most
of our neighbouring countries are non-
aligned countries. The Delegation of
Bangla Desh had come here and we
have had discussions with them, We
want all good to Bangla Desh. We
want their independence. We want
tfielr soverergncy. WWe waad dremr lo
have progressive, economic and foreign
policies. We want them to be non-
aligned. We want them to be their
own mastef®. That is all that we
want We want them to remain
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pescefullyy no communalism,
geciarian, attitude, Their delewien
js in India today and in the
course of this week, we are dis-
cussing the problems of economic
cooperation and trade cooperation.
This is our basic policy. But how the
other countries are looking at it is the
most important thing mow. This is a
very complicated world and you can
face tbhis complicated world by vour
clear thinking, your clear judgment of
the world situation and the internal
situatien, with determination, with
faith in the programmes and the pol-
cies which we have accepted. This 18
the only way to get what we want to
get. When I said, I was guing to
mention basic foreign policy issues,
these are the foreign policy issues
which 1 meant, But they are so organi-
cally linked with internal policies that
sometimes 1 wonder how one can diffe-
rentiate between foreign policy and
interna] policy. They are practically
the same thing. It is an indivisible
entity. It is said conventionally t{hat
they are the two sides of the same zoin.
I would say that is rather incorrect
It is the same coin and the same side
1t is so together that vou cannot take
one position in international relations
and another position in interal mat-
ters.

SHRI VASAI T SATHE You can
call it ‘Advaita’.

SHRI YESHWANTRAO CHAVAN.
I do not know this complicaticn of
‘Advaita’ and ‘Dvaita’, I bette: keep it
aside, I quite agree as far as tae difle.
rent aspect of policy of the nation ure
concerned there is complete 'Advaita’
You cannot make distinction between
economic policy, political policy and
international policy. These are not
thrde different compartments. They
aré three faces of* the same body—
Trimurti. Possibly you can call 1t that
way. ‘This is what we have to think
about at the present moment. The
President's Address has taken the
gerieral review of the world situation
and emphasised that we want fo pur-

sue our basic polcies of supvorting
detentp s non:pjigaed  move.
mept, '“W our neighbouring
W'-‘F“'illa supporting  the progressive
causes of Arabs, the cause of justice
¢ Agabs, build, up. friendship with
our Arsb friends, with Iran, with
neighbouring countries and, even with
Pakistan. We have -gg.d( that Simla
spirit is a bagic plank of our foreign
policy, We have made attempts and
we will continue to muke attempts,
I would say, positjve effarts to improve
the relations, Well, I hope, &s I said
before that we will get a positive re.
sponse from our Pakistani friepds but
it seems they are very slow in their
response whether by result of sheer
habit or by their deliberate policy, I
do not know, because from what one
can see from the speeches that the
Prime Minister of Pakistan, Shri
Bhutto made in Sri Lanka ‘t looked
ag if still he has some reservalions
‘about India. But we have got
patience because we believe in Simla
gpirit. THat is the only way we can
solve our problems. Pakistan and we
are so near to each other that we have
no other way but to cooperate with
each other. The problems of the
people of Pakistan and the problems
of the people of India are the same
problems. Therefore, we have no
other alternative but to be friends
and to be cooperative with eacn other
and this is what exactly we under-
stand by the Simla spirit. bv delente
and by co-existence. Ultimately they
are different names but it s
the same policy of cooperation. We
want to follow this policy in the
international fleld. But let me warn
the House again that this foreign
policy will succeed provided we are
strong in econnmic and political poliey
in the country. A courtry which is
strong at home can have better image
outside India. Some people come and
say what about your” image! This
image theory is a wvery interesting
theory. Your image can be what vou
aré. As somg great man told the
artist tp paint him as he is. Well. we
will certainly be what we are but
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what we are is not what we are cut.
side the <country. We are, what we
are inside fhe country.

Therefore, Sir, with the other mea-
sures of policy that have been law
down, and I think by making use ot
this new important phase in our
national history, trying to do some
creative thinking, and trying to take
some creative steps so that this game
of obstacles which was going on for
some time and endangering the demo-
eracy will disappear, democracy in itls
rea] spirit will  succeed ultimately

SHRI N SREEKANTAN NAIR
(Quilon) Mr. Speaker, Sir, my amend-
ment reads as follows

“Iut regrei that the measures to
cherk the outrages by the bureau-
crary and the police are not out
Iined 1n the Address”

Sn, let me at the outset admit that 1
am one of those who accepts thig
Emergency us a reality 1 am one of
thuse who wants this Emergency to be
utilised to implement the twenty-point
economic programme in such a manner
a« to benefit the common people af thig
country Therefore, I am pointing out
some of the excesses that are being
committed 1n the States in enforcing
the Fmergency

16 36 hrs
[SHRI VASANT SATHE in the Chair]

Sir, as the hon Minister has sa'd, I
am also one of those who fought for
the fretdom of this country Sir 7J
have spent nearly six years 1n the
cream of my youth. in the hellish
prisons under the British rule After
the attainment of freedom, I was
thoroughly disappointed over the in
dlscipllne the inefficiency and the cnl
lousms which hes permeated "all
dspects of social’ fife, With the de-
claratlon ot I'.‘merm:-y. fhere has been
8 yast thange in fhe country, a chahge
for the befter The implementation
of the 20 point economié progrimme
wll be a landmark in the history eof
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out onward mnczét we succeed in
tackling the problems eiiect.vely, But,
for this. as has been pointed out by
the President in Para 6. Page 2, of his
Address. the full cpoperation of the
people 1s a must. We cannot afford
to shove on the responsibility on the
shoulders of the buregmcracy and the
police

Sir, power corrupts and we have
now got unlimited power. Therefore,
we have to keep a close watch over
the machanism which has been set up
e forward the schemes af cmolenten-
tation The implementation commit
tees at all levels, the apex bodies and
the watch dog committees at the Cen-
tre and at the headquarters of the
States are intended to look after all
aspects of administration Apart from
the two States which are not bound to
implement the programme in all fields,
are all the other States doing 1t with
honesty, integrity and impartiality® I
wi'l say ‘No' 1 am afraid, criticism and
self-criticism which should form the
backbone of this scheme 1s badly lack-
ing The rights of the common man
are forgotten Because of the Emer-
gency, people cannot complain The
implementation commillees do not
generally go into the mis deeds of the
Mimsters When I raised these 1ssues
in the implementation commiitee in
my State 1 was told by the hon Chief
Minister of the State that a high
powered committee without the officers
will be formed to go into such matters,
But no such committee has yet bheen
formed

As regards police atrocities, it is an
admitted fact that in Trivandrum, a
Police Inspector entered the house of
a poor woman and battered her in the
open He was suspended by the In-
epector General of Police, But, Sir,
the very next day, he was re-instated
in the same police station and he has
been allawed to go scot-free. I am
also refiably {nformed that a O&F fm
the Mallapuram district shot dend a
mad man on the spot witheut suffi-
cient provecation Qne  of, his mub-
ordinates, Sir,,went to a hmfinl and
he picked up a quarrel with another
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customer, He fired three shots with
his revolver, wounding the other per-
son very serigUsly. Can this nappen
in any democratic country, I ask? I
could not raise these matters in the
implementation committee because
that committee has not met for the
past iwo months.

1 would earnestly plead with the
hon, Prime  Minister and the hon.
Home Minister that the intelligence
agency al the Centre should be toned
up to check the outrages of the Police
and the bureaucracy. The law and
order situation during Emergency is
not enlirely a State subject. If the
Police and  the bureaucracy are
allowed to strangle the rights of the
people, there will be serious conse-
quences in future,

I may also point out that in spite of
the functioning of the apex bodies,
labour is getting a raw deal,

The Ordinance regarding honus is
being misinterpreted by the officers tc
the detriment of the workers. I had
to appeal to the hon, Prime Minister
to get a wrong partially redressed in
the matter of the workers of the Hin
dustan  Insecticides Ltd. 1 suspect
some of the officers have a diabolienl
motive to create disaffection am'ng
the workers and to bring down the
tempe of production.

In the Titanium  Products at Tri-
vandrum, owned and run by the State
Government, a set of workers and con-
tractor  registered and have been
working for the past 15 years, have
been supplanted, substituted, by a
new set of workers and a new con-
iractor. When the workers protested.
they were arrested on the allegation
that they were threatening the integri-
ty and solidarity of the Indian Union.
What a heinous attempt to cover up
iUegal action by the officers?

: 1 earnestly request the hon. Prime
‘Minister to direct the States to set up
high-power committees to take note of
ihe criticlsms made and carry out the
‘suggestions made. The. implementa-
fton cominittees in- +4he apex bodies
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should meet regularly and' thrash out
all problems arising out of the imple-
mentation of the twenty-point pro-
gramm® including miscarriage of
justice in the administrative and police
departments.  Central Intel.hgence
should also be alerted to nip in the
bud atrocities by the administrators,

SHRI ANANTRAO PATIL
(Khed): Mr, Chairman, I rise to
support the Motion of Thanks on the
President's Address. A few minutes
back our External Affairs Minister
very ably and thoroughly explained
not only the foreign policy of the
country but also our economic, poli-
tical and internal policies. The re-
sults of the Proclamation of Emer-
gency which we have been experien-
cing are very encouraging. Undoub-
tedly discipline has been maintained
and production in the flelds of agri-
culture and industry is going yp and
up slowly.

The most important part of the
Emergency from the point of view
of the people is the twenty-point
economic programme put forward by
the Prime Minister, If we want to
make it successful and very benefi-
cial to the people, we should not
depend only on the Government ma-
chinery B bureaucracy, but party
members as well as members of all
other parties who claim that they
are doing work for the welfare of the
common man, all of us, should work
for thie implementation of this pro-
gramme. If we do justice to this, if
we put our efforts for the implemen-
tation of this programme, from what
T have seen actually experiencing
during the last three or four months
of the change in the rural area, the
change in the aspirations and expec-
tations of the common people in the
rural area, including people who are
agricultural labourers, people with-
out land and also workers in facto-
rias, the results will be really benefi-
cial tq the people, They think that
this Emergency  and the economic
programme have come 3s a atft to this

.countrv in time.
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Now many of our friends from the
opposition have criticised the Procla-
mation and continuance of the Emer-
gency. That was purely from the
political angle, I leave aside the po-
litical angle of the criticism. I
should like tp lay stress on national
discipline, national character and
national prosperity. If we look from
this point of view Emergency and
the 20 point economie programme
have proved very successful. All
those who are people's representa-
tives, whether in Parliament or State
assembly or zila parishad, should take
the lead in the implementation of
the economic programme and we
should not depend entirely on the
Government machinery such as the
collector or the commissioner or
other officers of the Government. If
we join our efforts with them and
If we co-operate with them, there will
be a great change and a useful change
m the rural area as well as in indus-
trial centres.

Bondeg labour system bhas been 1n
this country for centurtrs Do you
know how those people felt when
they came to know that they had been
freeq fiom that system? In my part
of the country, to which you Mr
Charrman also Belong, we are taking
up the house building programme
for the poor who have no houses
We not only give money and house
site: we actually build houses for
them and give them accommodation.
The Government is serious and sin-
cere in giving something to the have-
nots Some opposition parties were
charging that we are interestedq 1n
some vesteq Interests. They should
know that we are attentive to the
needs of the have-riots The twenty-
point economic programme 1s meant
for that purpose., I do not want to
quote the 20 points; everybody knows
them. If the Emergency is continued,
we must take full advantage of it
ang try to contribute in jmplement-
ing the twenty.point programme. I
to not want to take any more the
1ime ©of the House. I support the

206
(M)

motion and I thank you for giving me

this opportunity,

SHRI P, G. MAVALANKAR (Ah-
medabad): Mr, Chairman, I am glad
in a way that I am able to speak after
the intervention of the Minister of
External Affairs, Shri Y B. Chavan,
because I could say that it was the
first speech during the last three days
fror} the Congress benches that I
heard which gave me some 1dea that
reasoned speeches can still be made
from the Government benches. Skil-
ful parhamentaman that he js, he
tried to defend naturally the entire
gamut of national and international
policies during the Emergency for
the last six months. He used what
he himself called a very expressive
Hindi word, man man: [meaning, doing
what pleaseg one's mind] and said
that man man, was being done by
some, not all, of the opposition par-
ties I am prepared to agree that
some people from the opposition side,
even before the Emergency, in fact
during the last 28 years of our free-
dom, not only from the opposition
but even from the ruling party, from
the political parties in general, had
been doing a lot of man mani, I
should respectively ask him: if man
mani 1s not to be done by the oppo-
sition, is man mani to be done by the
Government? Unfortunately he ig
not here now to reply to my point

MR CHAIRMAN. What he said
was that whal the Government was
doing was jan mam,

SHRI P. G. MAVALANKAR: It
may be jan mani 1 am coming to
that, I am only saying that if man
mant is wrong it is wrong for every-
body, It cannot be wrong for one
set of people and right for another
set of people And, secondly you, Sir,
interrupted me and intarpreted from
the Chair that it wag jen mani and
so, I ask if it is there, if what Gov-
ernment are doing is jan mani, why
close down the free channelling of
opinion e exptessed in various news-
papers and in the platforms? it
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reslly pedple at large 1n this country
of ©onrs have such & massive suppert
for Emergency and if you are really
-saying it all 18 good, why did't you
do it before? Then, again, why are
you weeking that even a small lLittle
opposition point of view which may
appear 1n the newspapers, not oh tha
Radwo'because 1t is a Government or-
gamsation and not a public corpora-
tion, must need be expressed” Why
don’t you allow people to say ‘hat
the Emergency is not right? Why
don’t you allow this if a jarge num-
ber of people are with you? It :s
ail very well to talk about people’s
masgive and enthumastic gupport 1
:am congratulating Shm Yeshwantrao
Chavan for the skilful reply he pre-
sented on behalf of the Government
But 15 1t an honest truthful rep-
Iy?

Now corung to my own pomts, I
would hike to begin by saying that the
Presidential Address over a period of
many <years had already begome an
annual ritual But this year it has
been both more and less than an
annual mtual It significance lies m
not so much for what i1 says but ra-
iher, for much that it skilfully leaves
out!

Sir we all have a great respect for
the office nf the President of the Re-
public of India 1 would hke to say,
however, that the Presidential Ad-
dress—specially because 1t 1s  writ-
ten by the Govermment and approv-
ed of by ne Chabinet and then thereby
read out by the President—I am
bound to say so—is factually incomp
Jete, and it reveals Ltile and hides
much. .As far as Sikkim represen-
tative )3 cancerned, I also jmn 10
wighing him well and also wish Sik-
kim well us part ef the Indian Unon
I wiay aisg say that the Premdent has

-expressed grief over the ira-
a‘;ﬁ\hn took place 1n Chas Nala
Miwes. I would like to pay my-hum-
bl coriflslence to the beresvad Jfami-
Hes, 1 hope that we all as Members
of Parlisment would contribute as
much s¢ we can fo the relief fund.

Sir, an impertant pownt I .would
Hke to '‘mentien 1 the beginming is
that in the last Emergency aession
our pights were curtailed, not only!of
thve Members of the Oppoaition parties
but alga of the Ruling party, and the
rights of the Independents and indeed
of all the Members of the House were
curtatled Now, durmng this sesssan,
the hon, Speaker, after his/glection in
a TV interview in Delhi has gaid
“This 15 an sbsolutely normal session
and I look forwaid to a more orderly
and business hke session,” that is
meaning that thig particular session
we are ;n Sir, if the 1dea of a nor-
mal session s that some of the Mem.
bers of Parlhament on both sides of
the House are to be kept in jail, if
rules are to be observeq strictly in
letter, and rigidly and no dissenting
voice 1s allowed to be expressed leg-
timately if this 13 meant by an order-
ly session—and I see particularly
that Fhrliament s session has become
an orderly session this week'—then I
want to know singly this do wk want
an order which ;5 an imposed one or
an order which 15 created and prac-
tised by ug all with understanding, to-
lerance and  «elf-discipline?”  You
yoursell told the country about
Acharya Vinobaj s ‘Anushashan”
which really should bind not only
the people of the opposition parties,
Independents and the citizens but
also the Governmant and the Mem.
bers of the Ruling Congress party.
Therefor®, Sir, 1t 1s no use saying
that this is a normal session, because
what wag abnermal 1n the last ses-
¥ion has now been sought te be le-
galised and 18 this being mstitution-
alimed Part of the emergency regula-
tions have already been imnstitutianal-
ised The press hag been muzsled
The proceedings of Parliament have
not been permitied to be sent out to
the people at large My esteemed
friend, Shri Tndreilt Gupta, hes very
rightly asked: “how can you permit
the censor to sit Were in Parliament?”
§ir, we tun decide here what must
to to the people and not go to the
people. But how cam =& cenpor, @
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nominee 9f the executive, sit in the
independent Parliament and  day,
‘“print thig and don't print that; have
thiz point and do not have that
point”, and so on? ‘Therefore, this
is not a normal gession but a conti-
nuation of the Emergency session
with the freedoms of members of
Parliament curtailed. I need not re-
peat what I said in the last session
Moreover, I have moved 21 amend-
ments to the Mytion of Thanks on
the President’s Address, and 1 do not
want to repeat what is contained in
them.

The President’s Address makes no
reference to elections which are now
constitutionally due in February or
Mareh this year at the latest. Can
a party outside Parliament, although
ii may be the party in power, give a
call to Parliament inside to extend
the life of this Parliament by one
year? If you say this is done consti-
tutionally, my reply is, constitution
can be used in a mala fide way or
in a bona fide way. The declaration
and subsequent use of the emergency
during the last six months and more
has been done in a mala fide way, We
oppose the emergency and so we
chose to remain absent at the lime
of the President's Address. It was
one wav of showing our cppcsit_icm
effectively. There is &n atmosphere
of unreality, a climate of artificiality
everywhere. Where is ihe free de-
bate. where is the reasoned argument?
And. where is the voice of dissent
being expressed through the radio, the
newspapers and other mass media? I
only smell and see ®u sense of confor-
mism and complacency everywhere
and it is growing everyday! The press
i muzrled. Freedom of the press is
gtified. Free and fair reporting Bbas
been bamished, 8&ir, a Free Press is
not enly the “Fourth Estate” in a de-
mocracy. it is indeed an extension of
a free: Parliament. If the preas 13 pot
free to vepurt toportray, tor reflect; on
Whit & being said here and what Is be-
ing done in this House, what is the use
then of having this sugust House?

(M)

Why should we come and sit here
and speak? After all, the entire coun-
try is our constituency. The people
outside must know what we szy here,
how we behave here, what we de-
mand here, how we represent the
peoples’ anger and aspirations here.
But all that is stopped. During the
Jast session, there was no reporting
in the press. Now, in this sesision,.
there is reporting, but it is partial.
biased and partisan which is more
mischievous and dangerous. I have
already referred to the presence of
the censor in Parliament building. I
hope the new Speaker will be more
strict and independent. I said when.
he was elected, the Speaker must re-
mair. independent. Once a Speaker,
always a Speaker—that is a well-
known maxim But if the Speaker
were to become a minister, as in the
rase of Dr. Dhillon, what happens to
the independence of the Speaker? He
will look forward to the executive
government for the spoils of political
office. The Speaker becoming a Cen-
tral Minister has never happened in
our country in the last 25 years,

As I said, our colleagues on both
sides of the House are behind the
bars. I1f they are really culprits and
if you have evidence to vprove it, why
not try them in a court of law”? Un-
til then vou should at least ensure
that the conditions in the prisons
which are appalling are jmproved.
The {orture and the inhuman treat-
ment to political prisoners must stop.
The Draconian law of MISA is being
used in an absolutely arbitrary man-
ner: it is a veritable example of
complete manmani conduct by the
Government,

As regards constitutional Réferms,
I am all for changes in the Constitu-
tion if they are for the good, But,
can we honestly say that the Consti-
tution has come in the way of the
implementation of the
policies during thége last 25 years
except perhaps in regard to property?
But that article rega parperty
rights has been amended three or
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four times. Indeed it is the lack of
political will which is responsible for
slackness in proper implementation
rather than the Constitution.

My point is that the Constitution
must not be impossible, but difficult
tp change, and even wben it is chang-
ed it must be for the better, to im-
prove upon it, to make the Constitu-
tion more democratic. The rule of
law, judicial processes and their
independence and the rigzht of cdissent
are the pillars of democracy and they
must always remain in that. In
this connection, I would like to quote
what Pandit Jawaharlal Nehru said
about the judiciary:

“We must respec{ the judiciary,
the Supreme Court ard the other
High Courtg in the land. As wise
. people, their duty ig to see that 1n
a moment of passion, i a moment
of excitement even the represents-
tives of ihe people dp not go wrong;
they might. In-the detached atmos-
phere of the courts, they should
see to it that nothing is done that
may be against the Constitution. ..
It is important that judges should
be people of the highest intggrity,
if necessary people who can stand
up against the executive Govern-
ment and whoever may come 1n
their way."

Thig is what Panditii =ai. There-
fore, I am saying, den't erode  and
corrode the process of rule of law.
In facf. 1 ask my Conngress friends.
what do you want? By changing the
Constitution, do you want to envisage
and ensure an irremovabla execative
and an irresponsible executive? Is
this the aim? And, {further, can the
. Constitution bind only the govern.
ed and not the Governmeni? A
-Censtitutional Government is afterall
a limited Government and if it ig a
limited Government, then the Consti-
tution must. limit- the powers of the
Government, Well, Sir, .1 shall leave
the quest:on of Constitulional changes
at that point.

17.00 lars,

Most of the speeches made by .my
triends from the Congres; benches
have referred to Gujarat. If 1 bad
enough time I would have gone in
detail. My esteemed friends Kumari
Maniben V. Patel and Shri H M, Fatel
have already stated the . facts well.
But I tell you that in Gujarat the
direct elections for the Panchayats
were held for the first tirme, while there
are many States in this great Republic
of ours where Panchayat elections—
direct or indirect—have not heen held
at all for the last five, seven, nine or
ten years Gujarat at least must get
the credit for holding these elections,
and for the first time, the direct elec-
tion®. In this direct election 670
seats for District Panchayats and 3942
seats for Taluka Panchayats were
being contested. And whepn that was
tdone, what was the result? More-
over, the Congress friends are tolking
about incvidenis of violence. But the
Gujarat Government rightly said that
in June, 1975 when elections to tne
Gujarat Vidhan Sabha were being
hefd, at that time there were 67 cases
of violence. At that time, there was
presidential rule in the State and no
Government was there. As against this,
there were 27 cases only this time.
My friend, Shri" Ram Sahai Pandey--
I do not see him here—referred to the
two murders which touk place. He
asked what about the two Congress-
men who were murdered? I shall
reply to my friend, Shri Ram Suhai
Pandey and others. The Gujarat
Government have already ordered a
judicial inquiry under the Commission
of Inquiry Act. Therefore, if the
Judicial Inquiry says that so and so
iz wrong, then it will come to light.
But until then how can you say that
there wag all wrong and violence? 1
see that Government and Congress MPs
are trying to build up a case against
the Gujarat Government in order to
see that thig Government is out and
Presidential rule is  clamped down,
It is not good and honourable for the
Government of India to da like this.
‘Their allegations are politically moti-
vated, and they want. to.see that the



213 Pr@(dudtﬂt's Address PAUSA 18, 1897 {SAKA) P‘l‘e‘gidgn:" Address

J

Gujarat Government which is legally
established by the consent of the
people, janmani in Gujarat, is out, It
in future the janmani says let them go
and let the Congress come, we will
accept it. But the point is: let the
people say it. You also cannot do it
through defections; you cannot do it
through false and fabricated propa-
ganda, That is my point,

After all, Sir, why do we have =
concern for democracy? You, Mr.
Chairman, are coming from an area
from which I do not come. Bul if so
happens that you and 1 know and
speak the same language, Marathi

The great saint, Tukkaram said
FEEE AT g U A |

“The house of the critic should
be 1n the neighbourhood ™ The
eminent British  political scientist.
the late Professor Harold Lask:
said:

“A  Government always learn-
more {rom the crilicism of 1's op
ponents than from the eulogy of 1its
supporters.”

I am not 1n the hatut of making per
sonal attack or, imdividual crniticisms
I have never in the past referred to
“Maruthi” 1n my speeches. Bul lel
me fell you that 1 feel both amu-
sed and distresseq when I see Com-
gressmen 1n high posts and at lower
ranks remark wildly competing 1n
flattery of the Prime Minister and her
20-Point Economic Programme No
less a person than the Chief Minister
of Maharashtra says thal {his 20-Point
Economic Programme is the Bhagvad
Gita” of modern times' Siv there 1§
a limit to flattery. An academician
and a former colleague of mine in
Ahmedabad savs that the 20-Toint
Programme is the ‘Magns Carta' of
India! Sir, have these gentlemen read
the “Bhagvad Gita” or the “"Magna
Carta"?

Democracy essentially means a dia-
logue, which ig taking place right now.
Why don't you allow this dialogue to
take place "outside? Mr. Chairman.
Sif, democracy esdentially means . o

21
(Bf) 4
dialogue between the rulers and the
ruled. It 18 a dialogue between the
majority and the minority, It ;5 a
dialogue between those who agree and
those who don't agree. Majority rule
is just a means, Democracy 1s not
a synonim for majority rule, A tacit
or explicit consent of a minority  is
hecessary. Therefore, I would Like
to say that by silencing different opi.-
nions and opposite views and by silen.
cing dissent, you don't necessarily des.
troy them. You don't really ‘elimi-
nate them. They go underground,
When opposition 15 muzzled, you get
a distorted picture, The best course
would be {g let opiniong fight with
opiions I opinions clash, the jan
man, will decide, which is right and
Which 1s wrong, [ enlirely agree that
the Opposilion must behave., Not nnly
the Opposition, bug I must also nehave;
all of us must behave. But if all must
Lehave, should government misbehave?
Should g government mishehave---not
only this government, but any govern-
men!| —the sovernments today in Guja-
rat or Tamil Nadu as well? If Oppo-
sition parties misbehave, should gov-
ernment also misbehave? Should not
Government also learn some Jessons?
Should  they not pav head to the
warnings of the time? I am conclud-
ing, Sir.

MR. CHAIRMAN: You were ton-
cluding two minutes back.

SHRI P G MAVALANKAR: Gov-
ernment also have duties. and they
should observe anusashan, Anusaghan
is the need of the hour. Why do I
say this? After all, I do not belong
to any party. 1 have never belonged
to any party: during the last 28 years
of our Freedom, I have belonged to
no party, no group and no bloe. I
have remained as a non-party-man. in
this vast republic of ours, like the
average Indians. Thev vote for a
party, but they don't belong to any
partv. I ask® Whv have this. sup-
pression of dissent? Why. should you
suppress opposite, differing points of
view, and suppress them under such
dictatorial powers? Why not have a
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dialogue which goes on continuousiv
dmd freely? Let the minomty be
there; tty to persuade the minority,
attract it towards the majority, so that
the minority also may have the right
to persuade the majority and reduce
it to a minority through the Janman,
through the people of India.

The need of the bour is not confron-
tation. The need ¢f the hour 15 a
careful, considered re-conciliation, re-
conciliation 1n the national interesi.
apd natipnal  re-copcibiabion  and
national endeavour for attacking the
colossal problems of poverty and un-
der-development. Sir, my voice may
sound feeble, I am ,a lone individual
1 do not want to speak 1n arrogance
I am gpeaking in all humility. Tagore
bad said “Ekla Chalo re”. If you
and 1 have to go as ‘Ekla Chalo re’,
even withun the Congress party, you
may go ‘Ekla’. 1n spite of the majo-
rity, why nol’>--We should be
ready to ge along ithe nght path
alone, for it 1s possble that the
majority may not have the whole
truth; and the minority may
have pgome valuahle portiwn truth
Therefore, I appeal to the Prime Mims
ter and to the Government—if my ap-
peal has some substance and value—
that 1n the interests of the nation, we
should look at national problems
nationally and tackle them democia-
tically; and let her. therefore, end the
emergency, external and internal and
restore normalcy in the right sense
because, how long will we tolerate
this kind of untruth and fabrication”
We must hear the people's voice and
the people’'s wvoice as reflected here,
and we all must constantly hear the
Voice of the Almighty which 158 gwid-
ing us all in our lives and on ths
Rarth!

MR. CHAIRMAN Mr
Pandey.

ﬂ nitee o (gorfam)
cewpefer oY, Cwsah WY X e 9T
¥ wr wage 98 a3 &, vy xft o

w1 W W .

Damodar

MR. CHAIRMAN: Before M?, ‘Da-
modar Pandey contiriues, I heve to
say that I have a list of nearly 30
more Members from the Congress
party, and about 5 from the Opposi-
tion parties. If you want me to
accommodate the maximim number
of the remaining hon. Members, would
you agree if I give five minutes?
Would you restrict to that, because
after all, there are going to be repeti-
tions.

SHRI D P JADEJA (Jamnagar)’
Very few Members from the Con-
gress Party have been given an
opportunity.

MR. CHAIRMAN: Your name is
not there mn the list at all,
st gAY oit  manfy ogea,
rrez 1f &Y 7w wfwvryo T
qA WoGA 372 AACTT ¥ afa qaEar
¥ owex sygw fag @) 3A wAgEi ¥
afrmii € " & wr qlft wiger
FEIF 92T F7 BT H, F4 % qiafqfy
¥t fgaa &7, & wegafa o &1 gaq
¥ g FIATE A
wg avr 3z yaw ¥ ¥ ¥w w33

AE FT WEAATT I HANT 97 FOAT &,
ww @z wiay arfa Fr o 2 | a7 T
7 #ré siqwrifar o4 guft fr g9 s
W1 372 WAGT FF 8, 3T & wATAT AT
300 gAgT.& F fugs a9, 1975
B, FIGAT WA F TE £ | ®E TX FE
® ¥t T g adr gt few
aga &t yoerd gt fow 4 300 =AY
wrE M 7H ¥ wwe giar § fa waar
WAL ¥ AFTL £ wTEmw of feafogt
% sm %77 3, foq A7 ¥ T LAY
Bar 573 &, fow ag & ArFw R 9
¢, IH &7 azAT §T X ATX

viferaft oy ¢ fv 97 & or
saft Bt Y, 38 W NRa o WP
Fafwm $ & B8 ) 50 009N 6
w4 & 7f, giEAT 1965 7 EA wwAT
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wzr @ g€ oY, faw 7 268 wraeft Amt
i R 1 WTT ¥ g g FT arow g
o g7 268 7yt ¥ ofcarct # wrw
a% gw dur ot sy Aff faer g
ot ot ferrre § e oo & o9 R
g Wy A8 ¢ % o wifeadt aoeme
& oefty wer @ 8, M FRRIH A
wrar wsRww 2 %9 fg g gr
awt @ fe wgar azWT 1 aLHERTY
< faar mar &, st fom &1 T
gt fovay ;g1 &, § WY gETd AR
A AW @Y g | ofed sRde dizw &
gmA & S wRrE guT, WA I AT
aF IA 1 FoAwa T fAwar g,
at 37 wwge qfensi &t Fr ggem
ZXT 8, 99 #Y FAqaT 1 o1 awAy T

WAL T 1S gATE FETH H ZATAT
| vrar 3, @1 99 ¥ fav oF A s
FIAHYA & w7 ¥ foaar § 1| 7T F1§
A% FE 1 fede & £T T 7 qral
F, AT gAigaw gezAwAT g 97,
T 7 ¥ T I FATT 595 FT F5-
Ay fgear &1 Ffwa woer @@ET
FaagRiAr g 87 7 a7 W
1 et 27 & fog ool & w91 7
AT Fred g, waT Frf gHAr g9
9T I9 F1 FIF T FATT ETT FEATA
faqa i sz F1qF 9T q& ¥ g9
wwe far S, a1 AT /IS TGA
¥ 58 §, I W uF G571 o SR
€y fawm, waifs wa FvanT o
1936 § &7 9T, I §AT T F=7aT oY
AgY * a7 FAT oY fr oiw @ BT ¥
wies aveq g 917 ATAT RIGT W gT wEFAT
£, W3 = 1 59% & wfgw e ad
I Aot & foa fardlt sedeawa Y
sqavy” gy ¥ v Y | 7w feufy F
o IT AW BT K FARGT AGY
fafay, #ww gomT wtr wrEr oY
sy faddy | g7 @@ agrquf &

g, wow & ¥few dw ® o7 a9 W

(M)

Wl s wfgr fe o wage
Qadft 27 ¥ swtad) o -
mfeat wqm ¥ fay Sger ¥ § <
FTwMTw ImeTFE AT g 59
feq ¥ gure @ e wfs 1086
wedtay v facgw wee-tfew &t
57 &, 57 frg 39 W) g w@w A
Fifge | 55 ¥ £1€ o7 fiw &) ;WF A5f
A wrfed | wx Ix ¥ e FW A
qeTe g faq awmr § A7 dw &Y i
7 9 guz7 w7 £ gART T FAR
Fey-aWA fAd g7 Foqar 1 ay7 TH
gt a%7r 1 g7 ¥ fog aw @ ofrgya
Al 3% a1 § o7 €99 Y g5¥ §
oy 37 & @ 97 37 wfafafe ¥ 3
Ta% 1t 7 famre 52

U 9FA & qFA A9 FAA &
T 1952 FT 5 AMTH THT 4T, 1972
¥ 39 A AAGT F7F TF 797 fasq qraf
T, ITH FA FIA F GO T GIR
¥ far @ifw, sar grar & fraay &
£3 997 & 13% a1 oF sawgz FRA
AT 9T 1 ITFT FATIA W 19873 F
AT TAT ) FIF AT WIF A &F H4AT
Fres =W § 93T Wt &1 WA
Y 43 &1 a7 @aw aft w AF £
wmAd Fwzrazrgmid owm N wET
FgT A1 FA 9T gAr § 7 W §3 I
¥ amayz o g & faawt ¥ afeada
7R ¥ fag A w17 AT A @
a8 Wl wTTEw I AEF A ar fRRgw
A FY qIT H gAry s 3R
arar w1 oew Agd £ TR oo @
FI178 FZar 7 wfgaz o8 gar & IEAY
ST ST Sy 61T 9re FTAET 90 |
T uRehz faw saFT AT )

qIF 9F A FAAT ITAEA FT 1A
A § AT a8 a1 W W 4T qA ¥
ary & ofed 5 gw « afus aan
A &% & | safaq f foaar & acdw
e AT g7 WX wrErrT 8 frewd
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o wET 97, @@ @ g o
wWH I fawe wT 9@ 10 FW 6
wR ufas gy F NF 9@ 0897
g ¥ Foep gaameeE ¢ 99 grem &
W FT o w7 FT IAF g §Aq
fafer @ 1 37 @ ardY wa gar g, fad
AT &Y Y AZT 7 qeRH 7 ony oaof
gt 2 wm ¥ Ay ot gw w1 A
FEAT 93M g7 F AT X FAT
gEM WA @AY fam ®w TEY 2
gy F 17 Sem 9@ gt F A=
gar 7@t & frm 778 & @At q@ A
¥, I FeTAT T AGT FT FHA 8 |
A o wY Frowr arfzd O sy A
FTAr & 9gm 1 gafa FT garE ¢
fr w&T g% 21 A% Alew afwT T 69
g =rfegd | foady o g7 99T ®
arAa g o a A gE g ar o
w@rew fFu au # 39 #7899 77 a7 fHAr
arr =rfge | 33T A W wfEer A
1 firar & fiF 07 8 am W o @
¥ 97 & foar @r4T & sger &1 9a0
T T | A Y FH FH TG,
FIT § B g9 AGAN FA T KT AT
gTEA & ®rger @zET § AT [T 45
g =rfgw | 57 & a2 gw 9P foaq
¥ I7 IT FY qTEE & AfE 5w
et G wifge fr acha dwew
W13 37 8 39 F GTHTEY AH | qH AT
T gAY =q1fET 1 €9 & fag og
gwra ¢ fr faadt W wiee aferm §
o F1 ®F fem 9w € & F
a7 uF T gure & fE aa a7 o awr
gizam gf, e feareed go Ot w1
oTE A £51 91 ¥ SR A
gl A §9 gary faq goar 3
fragY %1 T ¥ & fAg gAY faq
Al 37 w1 wrw axn ¥ & forw et ot
Frow § g, do wE £ ) 19y A
o e g, I gEAl w
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ow &% w7 frar T, o gae
2 fF 97 g w owf ¥ ot
AT fopar s

aw f oA AGH ey gl
i @ar Y & fAm | 39 # aga & oy
qATT §T IT K A7 & 7Y gvaw e
it gafama qars & fog 4 soad
wfa&rd w17 qifaT @7 FroF 77 ar
e &7 ®v w7 far wfgy & q@m o
WIT € 9@ & AZ0 93 31§ | 39 9
WS TE gUn ) @A W gmeE @
fr st aimenfa 8 gewr fagar o
AW T I A AEA WA
faq am % 37 F7 q@A FIF A g
sAFEqT BIAT FfET AT FAFT 9HA
grar =fza

A% Ara Ay g & wwar g fr
zu faq gavarr fFafe 7 w9 g77 2
Ia4 a7 7 fFAq7 qF wraay Zv-afe
g1 47 &91 77 AfFA 7 {1 g wHeE
w7z faa 987 gar # IAFT 7T F&= A
HEET HTHT AH F I ——AF 997 AHIT # )

SHRI G VISWANATHAN (Wandi-
wash) Mr Chairman. I would like
to guote two or threce sentenceg from
the President's Address

“Groups and elements of widely
differing persuasions Jomed to-
gether to paralyse the country's
economic and political life They
clutched at every opportunity to
create confusion in the minds of
the people and to foment chaos and
disorder Their activitieg seriously
threatened internal security”

The President has pointed out the
danger before the country, and it 1s
our duty to locate and identify such
forces which are working against na-
tional sovereignty and integnity I
do not have much time So, let me
take up immediately the two speeches
made at a recent Conference in Coim-
batore which was held by the ruling
Party in the State of Tamil Nadu.
This speech, which was delivered by
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Mr. Asaithambi, one of the leading
lights of the DMK and Chairman of
the Tamil Nadu Tourism Corporation,
was delivered in the presence of the
Chief Minister and other Ministers:

‘“We must announce our war
plans here and now. I have sotne
suggestions to make. We must con-
vene the gession of the Tamil Nadu
Assembly early next month and
pass a resolution declaring Tamil
Nadu an independent State. Mr.
Karunanidhi, should announce ithe
programme of elections immediate-
ly. He should hold the elections
and not the Centre or the Eleclion
Commission. For convenience, let
him hold elections te Delhi Parlia-
ment also, but this should be with-
out prejudice to Tamil Nadu de-
claring it independence.”

Again, he says:

“We  should remember that
Bangladesy became independent
only because its demand of auto-
nomy was not conceded and was
sought to be suppressed. We should
tell Delhi that what was good {for
Bangladesh could not be bad for
the people of Tamil Nadu.”

This was the speech of Mr. Asai-
thambi. There wags another speech,
and the speaker happened to be a
Member of this House and he
threatened civil war in this country.

These are the speeches that are al-
lowed in g State by the State Govern-~
ment. When we ask, when we de-
mand, that this Government should
not continue after the expiry of its
term, there is a pertinent question
put to us, especially from thia side:
‘“When we have extended the term
of the Kerala Assembly for six
months, will it not be discriminatory
to refuse it to the Tamil Nadu Minis-
iry?" But, if there ig any State Gov-
ernment which allows such nefarious
activities, anti-national activities, that
State Government deserves to be dis-
missed, whether it is Tamil Nadu or
Kashmir or Madhya Pradesh or any
other State. This is my amswer....

(30),

SHRI R. R. ULAGANAMBI (Vel-
lore): On a point of order. We pro-
test against this. He is mis-quoting.

SHRI G. VISWANATHAN: This is
a tape-recorded Speech and I am
quoting from that . (Unterruptions),

MR. CHAIRMAN: He is taking the
responsibility and is quoting it.

SHRI THA KIRUTTINAN (Siva-
ganja): We strongly protesi against
this He is mis-quoting,

MR CHAIRMAN: You can say this
when your turn comes,

SHR1 R P ULAGANAMB! How
can he claim thay this is Govern-
ment's statement?

SHRI G. VISWANATHAN: 1 did

not say that 1t was a Government
statement.

MR. CHAIRMAN. He hag not said
that it iz a government statement, He
is quoting and taking responsibility
for that. You can contradict him
when your turn comes and say ihat
what he hag said is not true, if you
have some other documentary evi-
dence. There is no point of order.

SHRI G. VISWANATHAN: Marlras
has now become a centre of anti-
national activities. I would like to
draw your attention to some of the
recent activities of foreign agents in
Madras. I have got two names? If
the Chair allows, I can give the names
also Two agents of a foreign spy
network are camping at Madras and
they are meeting some of the leading
lights of the DMK. They are being.
entertained in a luxurious hotel....

SHRI C. T. DHANDAPANI (Dha-
rapuram): Let him give the names.
(Interruptions)

SHRI R. P. ULAGANAMBI: Why-
are you afraild of disclosing the
names? ( Interruptions)

MR. CHAIRMAN: It is for him to
disclose it or not. Please do not dis-
turb him.

SHRI G. VISWANATHAN: Not
only that, the Home Minister must be
aware of it, otherwise I will give the
names to him. One Mr. Murasoli Adi-
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Yar who h-g close associate of the
Chief Minister and a keen supporter
of fhe déand' f6r an independent
Tamil Nadu was financislly helped o
hold a cenference on indeperident
“Tamil Nadu,

SHRI R. P. ULAGANAMBI: It is
absolutely wrong.

SHRI THA KIRUTTINAN: What is
this? He ig making all sorts of non-
sense, How are you allowing him?

MR. CHAIRMAN. Please do not get
up every time. Please resume your
seat when I am on my legs Let one
person stand and he will ask my per-
mission and I will allow him I will
hear him if he has any point of arder
but please do not carry on a dialogue
and please do not interrupt and start
@ running commentary.

Mr. Dhandapani, are you on a point
of order? If so, under what rule?

SHRI C. T DHANDAPANI- Mr
Murasoh Adiyar convened a meeting
in Madrag and as soon as that news
came to the notice of the Chief Min-
ister, Mr. Murasoli Adiyar and nthers
have been arrested and put in jail

MR. CHAIRMAN: There is ro
point of order. Please do not get up
and reply. You may reply when your
turn comes. Please have patience,
make a note of the points he is mak-
ing and then you reply.

SHRI R. P. ULAGANAMBI: He is
making all sorts of irrelevant ‘hings.

SHRI G. VISWANATHAN: The slo-
gan of Mr. Adiyar is that Mr. Karuna-
nidhi, the Chief Minister should be-
come the Prime Minister of Tamil
Nadu. Why we demarnd that the pre-
-sent government should not be allow-
ed to continue after the expiry of its
term is....

SHRI R. P. ULAGANAMBI: Mr.
Adiyar was grrested and the cate is
sub judice,

MR. CHAIRMAN: Please sit down.
1 cannot tolerate your getting up
severy time sntl disturbing him

224

4, -
SHRI R. P. ULAGAN. I: He was
suspended from the Party and the

case’ fipending i the eduit.

MR. CHAIRMAN: He is not referr-
ing to that. He iz reféerring to what
he said.

SHRI S. A. SHAMIM (Srinagar):
They are liable to be charged enter-
tainment tax.

SHRI G. VISWANATHAN: The
Karunanidhi Government in Tamil
Nadu hag lost the confidence of the
people. It has been amply proved by
the recent bye-elections. Not only
that, in 1971 that government came
to power with the support of the Con-
gress Party and the CPI. Both the
Parties have now withdrawp their
support. Not only that, the rank and
file have joned Anna DMK, if they
say that they really have the confi-
dence of the people, let them hold
elections to the municipalities and
panchayats which are being postpon-
ed year after year,

Sir, when we talk of corruption,
people from other States outsidé Tamil
Nadu say, ‘What is corruption? It is
here and there’ But they do not
know to what extent corruption is
rampant in Tami] Nadu. In Tamil
Nadu, not only corruption is justified
but new theories are propoundsd to
justify corruption and corruption is
being legalised and legitimised I
would quote only one classic example,
This is a petition which we presented
to the President of India. This is a
company—Sakti Pipes Ltd.—whicy is
there for the last more than one de-
cade. Their paid-up capital is only
Rs. 2 crores. Its total liabilities now
exceed Rs. 10.75 crores, The annual’
loss is Rs, 40 lakhs. The present
working capacity is 19 per cent. Tan-
gible net worth of the company is
negative and is on the minus side to
the tune of nearly Rs. 1.88 crores, The
most o‘bjectionab‘!e feture of the BII
which has been ‘passed by the Tamil
Niidu le,gulpture 1s the provisibh made
in its Chaptér III for payment of an
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amount of nearly Rs. 2 crores 1o the
owner of this company, obviously as
compensation for the take-over. In
our view, this company is not worth
any payment, leave alone such a high
amount as compensation. In our ciew,
payment of amount sought to he
made is a colourable exercise of the
powerg under the Constitution taking
advantage of the word “amount” to
pay a heavy price for an almost dezd
and worthless company from the tax-
payers’ money, whereas the constitu-
tional stipulation regarding payment
of amount aimg at minima)] payment
for the undertaking which is sought
to be nationalised.

The net working capital of the com-
pany ic minug Rs. 3.46, crores. This
negative position 1is extraordinary
and needs g thorough probe by the
C B.L. regarding how far the borrow-
ings of this company from credit
institutions and the Government have
been utilised. We suspect that there
hag been a systematic siphoning off
of the fundg illegally and with a view
to cheating the institutional creditors
including the Government of Taml-
nadu.

We respectfully submit that the
company’s financial position is so bad
that it is beyond redemption. Its liqui-
dity is extremely adverse and its cre-
ditworthinesg is zero. Over and
above that, the arrears of dividends
on preference shares and depreciation
overdue would further depress the
value of the assets. The real value
of the fixed mssets and current assets
can be realised only on a distress sale
basis, For this company the payment
of Rs. two crares as compensation
and, more shockingly, a firm commit-
ment in the Bill under Miscellancous
Chapter for a payment of more and
further sums to the owner if advised
so by the Commissioner of Compensa-
tion is most obnoxious, wholly unten-
able, opposed to equity ang fairplay
to the tax-payers, is reflective of
squandermania and worse gtil] a poli-
tical design at the time of elections
to siphon off funds from the public

1846 LS—8

(M)

exchequer in the name of paying
compensation tp the owner to finance
and further the political aims of the
ruling party with the help of Thiru

N. Mohalingam, who ig an ardent
supporler of the ruling parly.
SHRI N. K. P. SALVE (Betul):

What do they manufacture?
SHRI G. VISWANATHAN: Pipes.

Sir, & copy of this petition was also
presented {o the Home Minister Shri
Om Mehta when he wag present in
Madras. In the same evening a news
item wag published in a daily paper
‘Makkal Kural'. All copieg of the
paper were geized and yet Mr. Karu-
nanidh: is a democrat. He opposes
Emergency in the name of democracy
but al the same {ime utilises the emer-
gency powers lo suppress the opposi-
tion, false caseg on hundreds ond
thousands of people are foisted, ar-
rests are made, seizures of newspapers
are made. No{ only that, Mr. Samar
Mukherjee referred to the censor in
Tamilnedu. T would like t{o say that
censorship ig there only for the oppo-
sition. The Chief Minister never be-
lieves in censor gs he can print papers
and pamphlets and circulate tham
because, after all, it is the State Gov-
ernmeni which hag to take action!
Here is g pamphlet published by the
State Government without going to
censor and there is not even the name
of the press mentioned on it

MR CHAIRMAN: The more you
oppose, the more you expose, Mr,
Kiruttinan. Therefore, please keep
quiet,

SHRI THA KIRUTTINAN: We are
not afraid.

SHRI G. VISWANATHAN: Not only
the Government, but particularly the
Chief Minister also is creating all
sorts of hatred rellgious, linguistic
etc.—among the people. He defines
people who can Hve in the State and
who cannot live in the State, people
who can rule the State and who can-
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not rule the State. He wants to subs-
iitute himself in the place of the
Indian Constitution. Yet Mr. Karuna-
nidhi is a democrat.

Civil servants are completely frus-
trated because honest officials are
being punished and corrupt officials
are getting promotions. Not only that,
ministerial interference is not only
there in the Administration which is
pardonable in a democracy, but it has
reached judiciary. From Magistrate
and Munsif court upty High Court,
judges are pressurised and threatened
to write judgments according to the
wishes of Ministers. In spite of it
there are honest and straightforward
judgeg and magistrates to whom we
should pay our compliments. Under
tremendous pressures they are work-
ing. In the name of the people of
Tamilnadu whose rights are suppress-
ed and whose wealth is robbed, whtse
fair name is tarnished, and whose
future has been made bleak, I de-
mand a firm ang decisive getion in
the national interest by this Govern-
ment and the Government in Tamul-
nadu should not be allowed to conti-
nue even for a single day after the
expiry of its term of office,

SHRI K, GOPAL (Karur): I am
thankful for the opportunity now
given to me to participate in this die-
cussion and support the Motion of
Thanks moved by my hon. friend.
There are no two opiniong about what
the hon President has said about dis-
cipline, Discipline is something which
we have got to enforce For a long
time T used to wonder, even befure
I came to Parliament, why discipline
is not being enforced at all. It is to
our credit that we have not nnly con-
tained inflation and inflationary
trends in the economy but that we
have brought the priceg down. We
have launched this 20-point pro-
grammc and the emergency has help-
ed ug a lot in regard to implementa-
tion of this 20-point programme.
Qur public sector units have done ex-

tremely well. I would like to take
thig opportunity for congratulating
the workers also and they have cer-
tainly done their duties. To say that
they are being forced to do work is
something which I do not believe.
That is not correct. We are happy to
say ihat a thorough overhauling is
being done in respect of public dis-
tribution system. Yesterday the hon.
Minister, in reply to a question, said
about the manufacturers of certain
essential commodities being asked to
allot 20 per cent of their production
to our public distribution system.
There is no point in having a system
which cannot work, Our distribution
pipeline ghould be kept full. The
manufacturers of all essentia] com-
modities should be askeq to supply
the ful! requirements of the public
distribution system. Then only they
can go to the private sector.

Sir, we are glad that the exports of
many of our commodities have gone
up. With regard to handloom, handi-
crafts, marine productg etc we are
domng very well and we are hoosting
up our exports. I am happy to say
that industrial controls which have
been hampering production are being
removed. In this way we can achieve
a lot.

Coming to the political situation 1n
Tamilnadu, my friend Mr. Viswa-
nathan made certain points. I am
very sorry to say that there appears
to be no effect of emergency at all
there, simply because the State Gov-
ernment doeg not like {o see that the
credit of emergency goes to Shrimati
Indira Gandhi. So, deliberately even
MISA is being made a mockery.

SHRI R. P. ULAGANAMBI: They
have not arresteq anybody under
MISA.

SHRI K. GOPAL: Let me have my
say please; I do not have much time.
They have not arrested many of the
blackmarketeers, anti-national ele-
ments etc. under the MISA. But they
arrested hon. Mr. Viswanathan, though
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he was not detained under MISA:
but he was arrested and he was let on
bail. This thing happened. There is
one Trade Union leader in Madras
City. The only fault committed by
him was that he wag against the rul-
ing party in Tamilnadu. And, as a
political vendetta they arresteq him.
He not only supported the 20-point
programme but he has given a call to
the workers that they should pruve
this by their action in increasing pro-
duction He took the lead about this
increasing  production in  the units
where he was the President.

SHRI VAYALAR RAVI (Chirayin-
kil): What is hig name?

SHRI K. GOPAL.
Mr. Kuchelar,

His =2ame is

SHRI N. K. P. SALVE: Is he still
in detention?

SHRI K. GOPAL: He has been re-
leased. As perhaps they did not have
valid grounds 1o tell the Centre so
they released him. Recently many
conferences have been held by my
DMK friends in many districts. In
Tirunelveli district conference in the
presidential speech thz gentleman
who presided over the mecting said
that in the matter of population Tamil
Nadu will be sixteenth among the
countries of the United Nations. Then
recently they passed a resolution
upposing emergency. Then now in the
State conference they say that elec-
tions should be held along with parlia-
mentary elections because they had
the feeling that the life of Parliament
might be extended. So, they want the
life of Assembly to be extended. They
oppose the emergency on the one
hand and on the other they want to
enjoy the fruits ang benefits of emer-
gency. Morality demands that they
should quit. In any case it is all in
the game. Even recently there was a
conference of Congress party (O)
which favoured merger with my pariy
in Tiruchi. Efforty were made to see
that this Conference was not held and
a Minister had camped there and tried

(M)

his best to see that the Conference
was a flop. I can understand their
using the political platform. It is all
in the game. But how can they use
the Government machinery. Even at
public meetings after 10 O'clock we
are asked to shut our mouth and go
home. They go 1o the extent of
calling and threatening people who are
in favour of merger of Congress (0)
with our party. They have threatened
them. They have managed to see that
our meetings do not take place peace-
fully This is the way they are be-
having. It is not proper on their
part. In any case they know after
March they may not be there. I do
not know their apprehensions and
fears. But this is not the way Why
I am saying this is because a political
party has got every right to exist at
‘east in the proper manner it deserves
but when their activitieg are sup-
pressed it 1s highly objectionable.

SHRIMATI ROZA DESHPANDE
(Bombay Central): Sir, I rise to place
few important points and I would not
take much time I fully agree with
the views and opinions expressed by
my colleagues Shri Indrajit Gupla and
Smt. Parvathi Krishnan. So, I do not
wish to cover them again

Sir, this emergency was brought
about o check sabotage on the part of
the fascist forces and fascist and reac-
tionary forces against our democracy
any many conferences were held
throughout India against the fascist
tendencies in this country and a de-
mand was made to ban organisations
like Jan Sangh and Anang Marg. 1
fail to understand that there is an or-
ganisation in the State of Maharashtra
which is called Shiv Sena. This is a
very well known fascist organisation
and the leaders of this organisation
have frankly and publicly professed
the ideology of fascism. In fact, we
know by experience that theirs has
been a murder-gang and theirs has
been a gang which has always been
supporting the monopolists and the
saboteurs in this country. In spite of
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all this, in spile of the demands made
by the Congress leaders also publicly
that this organisation should be banned
it has not been banned. Why? Not
only that. This organisation owns a
building in Bombay i a very impor-
tant square near the main road
through which big dignitaries pass and
big processions pass. How is it that
they own a building near the Shivaj:
Park? I do not know why the Go-
vernment is ignorant of this. Why are
they shutting their eyes and why does
not the Government at the Centre ask
the Government of Maharashira to
take note of this and ban this organi-
sation? I would like the Government
benches to take note of this.

Secondly, there is one point which I
would like to mention, with yvour per-
mission. The President has mentioned
the fact that during the Emergency,
the working class of this country has
come up and is helping 1n the produc-
tion effort and that it js supporting thue
Emergency and the fight against the
reactionary forces Sir, we expect that
the public sector would also contribute
to this and we know that the workers
in the public sector are helping in this
effort. Since the hon. Minister of
Petroleum is here, I would like to
draw his atiention {o the problem in
the Hindustan Antibioties, which has
been lingering on for a long time. It
was agreed in the last Session that the
Manager of this company would be
removed as the production there is
going down rapidly. During the last
Session, a few workers of this com-
pany presented a memorandum to the
Prime Minister here, on the situation
in Hindustan Antibiotics But, these
workers were charge-sheeted by this
very same General Manager and an
enquiry is going on. Why? Becz_nfse
they came and exposed the activities
of this General Manager, the involve-
ment of the vested interests, why the
production is going dewn and why t_he
company is incurring losses, In spite
of the asiurance given by the then
Minister, Mr. Ganesh, nothing has been

done. If the Government wants to
protect an individual and sacrifice the
public sector unit, I would not say
‘God save youw, but I would say
‘People will rise and the workers of
this company will alse rise and fight
such actions on the "part of the
Government.’ I would ask the Minis-
ter to take note of this.

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih), Mr. Chairman,
Sir, T thank you very much for giving
me this opportunity to take part in the
discussion on the motion of thanks to
the President for his Address By u
happy coincidence, Sir, this month, on
the 19th of January, we will be cele-
brating the Indira Decade. on that day,
our Prime Minister compleles ten
veurs in office,

Sir, we ure mow passing a great
divide by means of the Emergency ang
the twenty-point programme. This
programme is really trying to inject
some socialistic content in the political
frame-work of our democracy. Noted
political commentaters and writers had
doubts on this point, I would mention
Harold Laski here. He had doubts
whether peaceful transition from capi-
talism to socialism 1s at all possible,
voiced in his books, ecrisis and the
constitution, Democracy in crisis, the
State in Theory and Practice, Where
do we go from here?. The major
landmarkg of his thinking being that
whenever we go ahead for political
transformation, for socialist transfor-
mation of a politica] democracy—be-
cause it is implicit in the logic of poli-
tical democracy itself —the vested in-
terests will join forces They will
say ‘Let us hang together or we will
be hanged separately. The Right and
the extreme Left, the Communist
Party of the ‘Marxist variety’, the
Jan Sangh plus foreign agencies or
their supporters, the Anand Margis,
Jamaat-e-Islami and the Shiv Sena
with their fascist tendencies will come
together to a queer the pitch, to pre-
vent this transition which is se vital
in the present unfolding of Indian de-
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mocracy and polity that is taking place
before our very eyes.

Why Emergency was necessary can
be summed up in three incidents, Why
did the Whitlam Government in Aus-
tralia fall? Why was it dismissed?
Well, they are trying to have a world
cartel for raw materials including iron
ore, of which our respected MTr.
Malaviya himself is personally aware,
in which developed countries have very
great stake and interest. All the
media went on haranguing. The press.
the TV and the radio, all privately
owned, There, saw to it, and Whitlam
did not come back, although he had a
fine record. What happened in Bangla-
desh? I do not want to labour tihe
point. In the context of North Sca
oil, what is now taking is place In
Greal Britaip itself, with a demand fur
secession, a demand for a separale
Scottish National Assembly. Wh'n
our Minister of Petroleum js bringing
out one rabbit after another like @
magician out of his hat, Bombay High,
then Kutch, then Saurashtra, when
with Diego Garcia and with then
satellites they have mapped the o1l
resources, its flows past Madras,
Vizag, then up in the Bay of Bengal,
then it is ftrouble, internationul
trouble. After all six international
giants own more money, more resour-
ces and more powers than any other
Government excepting the U.SA,
USSR and Japan. Trouble was im-
plicit in the situation.

So we underline the emergency. At
long last, our friends opposite should
understand where do we go from here,
Do we split up, do we destabilise, do
we fragment, India and Indian polity
which we have earned? We have a
five thousand year old civilisation.
With our heritage, we have supported
civilisations in so many countries, and
Gog willing, we will do so again and
again and again. The voice onf
Mahatma Gandhi, the policy of Pandit
Jawaharlal Nehru, is a guarantee that
India cannot exist for herself, for her,
standard of life alone, but she will
spread her deepest thinkings and

(M)
spiritual values all over the
provided we can set our house in
order. This is precisely what our
Prime Minister has been doing with
consummate skill determination and
fortitude against raucous voices,
against character assassination, and
smear campaign by opposition.

world,

Yet, we are calledq upon to uphold
the prestige of Parliament by them.
Did we uphold the prestige of parlia-
ment when ap old parliamentarian
wanled to do satyagraha on the floor

-of Parliament itself; Wag it serving

any ‘revolutionary movement’ when
on 18th March, the day of Paris com-
mune, the students of Patna went out
--they are our boys and I have to
hang down my head in shame at
what they did—and helped themselves
liberally with all the bottles of whis-
ky that were lying there in Ambar
Hotel; it was finished in a matter of
minutes. They were on a ‘revolu-
tionary' course. This iz the unfortu-
nate part, We gave our best years of
life in student movement. Some of
us were considered to be good stu-
dents. Who were the leaders of those
students? One of the student leaders
came to me and told me: we have
evervthing, arms and ammunition, to
beat the Government. I told him: do
not use the sword; those who kill by
the sword will be killed by the sword;
do not go that way. And I asked him:
what are you? I am an honours gra-
duate in physics, he replied. Did you
dp your home work properly and if
so, kindly draw me what ig called
an exponential graph, e — 0. He could
not de it. This is what is happening
to developed countries who are going
on splralling up their economy on
ascending courses whereag ours is =&
sinecure going up and down.

MR, CHAIRMAN: Please conclude
now; we are not going to exteng the
time.

SHRI C. T. DHANDAPANI: What
about my time then?

MR, CHAIRMAN: The Speaker
will decide tomorrow.
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SHRI C T DHANDAPANI It is
very unfair,

MR CHAIRMAN I cannot extend
the time, and at 6 O’clock some paper
has to be laid on the Table (In-
terruptions)

SHRI CHAPALENDU BHATTA-
CHARYYIA If tomorrow there 1s a
chance I should be given time

MR CHAIRMAN That will have
to be decided by the Speaker? 1 can-
not decide You may please conclude
now

SHRI CHAPALENDU BHATTA-
CHARYVYIA 1 support the motion of
thanks which has been moved

MR CHAIRMAN The hon Diputy
Minuster

18 hrs.

PAPERS LAID ON THE TABLE—
contd,

NOTIFICATION UNDER PROCLAMATIONS OF
EMERGENCY

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F M MOHSIN) 1 beg to lay
on the Table, wunder clause (3) of
article 359 of the Constitution, a copy
of Notification No GSR 16(E), pub-
lisheq in Gazette of India dated the
8th January, 1976 containing the
Order of the President suspending
certain rightg conferred Wy article 19
of the Constitution for the period dur-
ing which the Proclamations of Emer-
gency made under clause (1) of arti-
cle 352 of the Constitution #n the 31d
December, 1972 gnd on the 25th Tune
1975 are both jn force [Placed in
Library See No LT-10083/76]

18 01 hrs

The Lok Sabha then adjourned till
Eleven of the Clock on Friday 11th
January 9 1976/Pausa 19, 1897 (Saku)
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